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Rule 377

SHRI MOHAN DHARIA: If you
want, we can give fresh notice.

MR. DEPUTY-SPEAKER: Whatever
the Minister has to say he has said. It
is all before the House. If you want
to resort to any other course, the rules
are there. It 1s up to you and for the
Speaker to decide, Let us take up the
next item.

SHRI JYOTIRMOY BOSU: I want
a clarification.

MR. DEPUTY-SPEAKER: This is
over., Nothing more on this.

SHRI JYOTIRMOY BOSU' I have
ziven notice under 377.

MR. DEPUTY-SPEAKER: I have not
allowed you. (Interruptions)

Will you kindly sit down? There 1s
a limit to the motions under 377. One
has been allowed, that of Mr, Limaye
and I do not see that any other mo-
tion has been allowed. That means
that yours has not been allowed.

SHRI JYOTIRMOY BOSU. When-
ever anything 1s disallowed, we are
intimated.

MR. DEPUTY-SPEAKER. I do not
know.

SHR] PILOD MODY (Godhra). I
want to speak on the Budget.

MR. DEPUTY-SPEAKER. I will call
you later. What do you want, Mr.
Banerjee?

SHRI S. M. BANERJEE (Kanpur):
With ‘your permission, I want to raise
a very iumportant matter which con-
cerns the Central Government also. I
have been writing letters to the hon.
Speaker.

There is a textile mill called Swa-
deshi Cotton Mills in Kanpur. They
are manufacturing many articles for
defence. This Swadeshi Cotton Mills
have declared an illegal lock-out.

MR. DEPUTY-SPEAKER: Mr. Mody,
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GENERAL BUDGET, 1975-76—GENE-
RAL DISCUSSION—Contd,

SHRI PILOO MODY (Godhra): Mr.
Deputy Speaker, Sir, we are discussing
this year the annual Budget under a
situation which is about as grave as
the country hag ever faced. We have,
through mismanagement of the eco-
nomy over the last 10 to 15 years
brought about untold misery on an in-
nocent population of a rich country
destroying not only the fabric of our
society, destroying the economy of our
country and also our reputation ab-
road. Sir, all the details [ need not go
nto.

Five diseases have crept into the
country, high prices, nflation, corrup-
tion shortages of every description and
injustice of every type. This sorry
discontent in the country has not been
able to find any legitimate avenue of
being able to express itself, You take
the entire system of our democracy
starting from  Presidency and end-
ing with, you just now heard, the mass
media, you will find that all the insti-
tutions of democracy which would
make democracy viable in a country
have been eroded beyond description,

Take the case of the President him-
self. I do not think I need to tell you
what has happened to the office of the
President  But what a situation and
position 1t has been reduced to' We
learnt recently that the President had
to travel all the way to Assam at the
time when the Barpeta election was
going on. He did not actually go to
Barpeta, but he stopped 15 or 20 miles
short of il. Having gone all the way
to Barpeta and stopped a few miles
short of Marpeta and having called
leaders. . .

THE MINISTER OF FINANCE
(SHRI C SUBRAMANIAM). On a
point of order, Sir. Can he discuss
actions of the President?
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MR. DEPUTY-SPEAKER: I will read
out the relevani rules since the Minis-
ter has drawn my attention. I think
it is 352(6). It says; “A Member while
speaking shall not use the President's
name for the purpose of influencing
the debate..” Now I had occasion to
say the other day that there were cer-
tain offices that one should rather leave
out from any controversy. Of course,
that is @ mulli-way eoperation. You
should leave out and others also should
leave out. 1 would 1eguest wvou to
woid this. And secondly, as I said, it
has nothing to Jdo with the Budget.
Why bring in irrelevant things? Your
time is limited.

SHRI PILOO MODY: On a Budget,
1 think, the Budget speech is not the
occasion for talking only in terms of
rupees, annuas and Daise.

MR. DEPUTY-SPEAKER: Mostly.

SHRI PILOO MODY: No, Sir. It

has been traditional that the Bud-
get....

MR. DEPUTY-SPEAKER: 1 would
request you to avoid reference to the
President.

SHRI PILOO MODY: If this is going
to happen then I won't speak because
you know very well what the rule is,
what the practice is and what the con-
vention is.

DR, HENRY AUSTIN (Ernakulam):
He is not only referring to the Presi-
deni but he iz deliberately casting as-
persions on lhe President and casting
aspersions on the impartiality of the
President.

SHR] PILOO MODY: I am glad to
se¢e that the President at least needs
defence over here. Coming to the
question of (Cabinet and Council of
Ministers.

MR. DEPUI'Y-SPEAKER:
guite in order.

That is

SHRI FILOO MODY: i'he Council of
Ministers are supposed to Le jointly
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responsivle to Parliament and through
Parliament to the people. We “have
seen over a period of time fhat this
joint responsibility has remained only
on paper. We have seen in this House
the Finance Minister make one state-
ment, the Minister for Economic Af-
fairg make another statement and the
M:ister for Industria] Development
make a third statement, all contradict-
ing euch other and sometimes in the
course of one day! As far as joint res-
ponsibility is concerned, you have seen
the manner in which Mr. Dharia's exit
was arranged and if joint responsibi-
ity ever existed, it has all but been
done away with,

Next comes Parliament. Look at our
condition. 1 read in the paper today
that procedures of Parliament have
gone so haywire that all methods of
dealing with problems of national im-
portance, problemg about which peo-
ple want to hear, problems concerning
our economy, are being brushed aside
Just because of some rule or a little
technicalily or sometimes only whim
and f{ancy. Even regular things like
poinis of order are now no longer
being permitled, although I will be the
firsl to admit that there has been mis-
use of it in the past with good reason,
deliberately and with the connivance
of all concerned. A deflnite and deli-
berate attempt is being made to see
that nothing emerges out of Parlia-
ment that will in any way be in-
convenient to ihe Government.

SHRI C. SUBRAMANIAM: Rule 207
says:

"On a day to be appointed by the
Speaker subsequent to the day om
which the Budget is presented and
for such time as the Speaker may
allot for this purpose, the House
gshall be at liberty to discuss the
Budget as a whole or any guesiion
of principle involved therein".

So, I respectfully submit that the dis-
cussion has got to be on the Budget as
a whole or on any question of principle
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involved therein, No doubti there can
be some room for moving a litile away
from that, but this sort of thing is not
relevant to the budget at all

MR. DEPUTY-SPEAKER: I  have
myself said that these things are not
relevant to the discussion of the bud-
get. As you know, it is very difficult
to keep the members within the arena.
But you are doing it al your own ex-
pense, because you have very limited
time.

SHRI PILOO MODY: 1[I am very
thunkfu] to the Finance Minister be-
cause he has illustrated the point I was
making that Parliamentary discussion
is sought to be stifled by reading some
book, which unfortunately he did not
understand.

1 am coming to the opposition, I am
not saying tuat the opposition is not
to blame for all that is going on. Defl-
nitely we are to blame but we have
a cerlain responsibility which exceeds
the responsibility of the Government,
and that is to sce that f[act become
known to toe publie, for which some-
times we have to stretch the proce-
duite in order to proceed. Take the
condilion of the judiciary. A great
.l has been said about how it has
been soughl to be influenced by the
executive.

MR. DEPUTY.-SPEAKER: Your
speech has gone hay-wire. You used
tnat ‘'word in some other context, but
I must wuse it in relation to your
speech!

SHRI PILGO MODY: If you like, I
will speak at 4 o'clock when somebody
else may be in the Chair. You and I
both know that it is the best parlia-
mentary practice thal in a budget de-
bate, anything can be said.

1 come next to the guestion of media,
which . we have been discussing here
and which you find is in shambles, the
‘manner in whirh it is proceeding,
in'order.to help a miserable Govern-
ment cover up all its faults in every
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conceivable sort of way. Things like
this are going on in this country; dia-
logues are also going on. You kmow
that some time back, a committee was
appointed 1o separate this media from
this Government, but nothing came
out of it. The Report of the Chanda
Commitiee remains on the shelf, On
the 6th March you had the greatest
show on earth here in New Delhi.
What did Indian T.V. show! It showed
a dozen people walking three feet apart
and it said, “the procession is proceed-
ing.” Then it took a shot at the Red
Forl showing a few people in the dis-
tance and said that the procession had
assembled. Then it showed a few
quick shots during the procession. The
final shot was that of Jayaprakash
Narayan sitting in a chair on top of
the dnis and it said that he was ad-
dressing the meeting.

SHR] AMRIT NAHATA (Barmer):
The greatest show on earth made by
Cecil De Mille was circus,

MR. DEPUTY-SPEAKER: I am mnot
stopping you, Mr. Piloo Meody. I am
only appealing to you that if nothing
elsé appeals to you, at least the gweet
voice from the corner, it should appeal
to your reason,

SHRI PILOQ MODY: Normally , I
hove shown the voice some courtesy.
Today, it is making me angry. She
wants me to compare what we did
here on the 6th March with some crowd
in Culeutta, 1 do not see any reley-
ance in it. We have over here, Indian
T.V. depicting the March 6 show in
caricature form. We have recently
read this “Poppit,” who functiong as
a President of the Congress, called it &
big “flop.” I would like to show thie
‘flop” to the rest of the House, what a
‘flop’. 1 don't think you have seen
anything like this in Calcutta. This
is what they consider, a ‘flop’. I want
to know if they consider this as a ‘flop’,
what do they consider as a success?
1 would be happy to place these photo-
graphs on the Table of the House or al
any rate circulate them among the
Congress Members.
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{Shri Piloo Mody)

We had an issue earlier today about
the Barpeta election fraud. On the
face of it, it ig a mathemetical impos-
siblity, for the candidate, Mr. Goswami,
to have lost after the election results
of two counts had already been dec-
lared. If you know anything about the
procedure by which election votes are
counted, one-third of all the constitu-
encies are counted together, after each
constituency has been mixed up. In
the first count, he was leading by
27,000 votes; in the second count in all
the nine constituencies—he was lead-
ing by 41,000 votes; and in the third
count, all of a sudden, he not only
lost his earlier lead of 41,000 votes.
but then he also lost by another
38,000 votes—a swing of 69,000 votes.
It is a mathematical impossibility and
the odds against such a mathematical
impossibility must be something like
one billion or trillion and yet they ex-
pect us to believe it' If you say that
there was nothing unusually wrong,
then what has happened to the candi-
date who was coming with certain
proof to show to this country, to this
Government, to all of us, that this is
the manner in which the fraud has
been committed? He is arrested. he
is put in jail and his evidence is taken
away from him! This is hardly....
(Interruptions)

Go on saying it. It won't save you.
It want save her. It won't save us.
There are many people like that who
are availahle, some with sweet voices,
some with not such sweel voices!

Therefore, Sir., we have electoral
fraud of every description and we talk
about electoral reforms. Are you seri-
ous? When all the parfies having met
in a Committee and having agreed on
certain things and made five principal
recommendations, Government has not
sought it fit too implement those re-
commendations. Now, the Prime Min-
ister said only the other day that she
was anxious to have a dialogue, that
she would like to sit down and see
how electtraj reforms,...
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MR. DEPUTY-SPEAKER: Have you
seen the Hindustan Times of today? It
had a lot of things o say on this.

SHRI PILOO MODY: Either listen
to me or read Hindustan Times which
says the same thing. Then, Sir, there
is oppression, oppression of every
type. oppression which is a result of
the use of MISA, that universal law
of the jungle. If you have MISA, you
do not need ordinary law. You can
go on making the law every night and
applying MISA, every morning. There-
fore, you have a situatiom, Sir, where
you have a law applying to innocent
students, the same law applying to
opposition  leaders, the same law
applied to smugglers. And the same
Jaw, I think. will be used some day
against the liftle “tit-willow”  over
there—she might well have been bars
at the moment! Sir, with the intro-
duction of MISA and extension of
this emergency, this hypothetical
emevrgency which is supposed to exist
in this country, we have ruined com-
pletely the fabric, the logic of our
society.

We have had a very interesting
thing over here, Si1. We heard the
Finance Minister the other day, in the
case against Biju Patnaik, ask rather
jeeringly, and I would say rather feeb.
ly, about how money can be hidden
behind sarees” And holding on to
moneys that belong to my party, he
tried to justify that because it was
hidden in  somebody's cupboard, it
could not belong to a party Sir, 1
would like to tell Mr. Subramaniam
and I am very sorry to have to say
this. But there is...

SHRI C. SUBRAMANIAM: 1
thought your demand was confined to
the corridor omnly. But, you have
brought it here.

SHR] PILOC MODY: I have
brought it here because your remarks
were not restricted to the corridor,
There is a saree walla, merchant in
Delhi. His name is Ram Chandra
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Krishan Chandra. His address ls
Ajmal Khan Road, Karol Bagh. He
was raided by income tax officials last
year and they found imported synthe.
tic yarn, sarees, 50,000 dollars in cash
and 22 lakhs in rupees—and the raid
was carried out last year. Now, all
these articles have been returned to
him, ineluding the sarees, the synthe-
tie yarn, the nylon sarees, the dollars
and the cash have all been returned
because Dr, Shankar Dayal Sharma,
the then President of the  Congress
certified thaf fhese goods belonged to
the Congress Party. Then, you have
some check to snide at me about a
few rupees being hidden in sarees?
All of it wag returned on the certi.
fication of Dr. Shankar Daya! Sharma,
Kindly make a note and check up—
that all this belonged to the Congress
Party, and the goods were returned. I
want Mr. Subramaniam to know that
two can play this game. If you want
to smear, by all means, go ahead, but
don't do it against my party; other.
wise, you will be paid back twice over,

You know, what they have been
doing to industrialists, Sir? Indus-
trialists one after the other, are be-
ing called in, and false cases are be-
ing put; sometimes, MISA cases are
being put against them, which they
have no intention of pushing forward.
They are being called in and told
‘You are paying money to Jaya
Prakash Narayan; that is why, this
case is being prosecuted; unless you
stop this practice; you will find mem-
bers of your family in jail. I can
give you chapter and verse and names
of people and the Ministers involved,
if you like.

AN HON. MEMBER: Please do.

SHRI PIL.LOO MODY: I will. You
want it now?

AN HON. MEMBER: Yes, now.

SHRI PILOO MODY: Yes, I will
tell you., A member of the Singhania
family was summoned by the Prime
Minister and was told this; and a
warrant was isgued against a member
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of his family for some foreign ex-
change violation, and he was told that
“You have been paying money fo Jaya
Prakash Narayan’, when he pleaded
innocence, that he had not seen Jaya
Prakash Narayan and that he had
never met him. When he was telling
that he had not seen him nor had
any member of his family seen him,
he was told ‘Don't do it'. But you
know what he had to go through; he
had to muster a dozen Ministers of
this Government to go and verify and
testify on his behalf before the Prime
Minister, and even so it cost him Rs. 50
lakhs. Now, are you satisfied? Now,
Sir, we have a case over here. Un-
fortunately, the Member is not pre-
sent. He is a very important, gentle,
Member of the Opposition,

AN HON. MEMBER: Mr. Goenka?

SHRI PILOO MODY: No, not
Gocenka; 1 leave Goenka 10 you. There
is a Member here who has been pres-
surised and pressurised and pressuris-
ed into supporting the Congress,
actually not one Member. but two
Members, both Members from Madhya
Pradesh. I would like to mention also
the famous raid on the hoarded gold
in Jaipur. Perfectly all right, in your
list of business, Mr. Finance Minister.
But why did you summon the Maha.-
raja to Delhi? Why did you ask him
to join the Congress Party and why
did you offer him a ticket in the next
election? (Interruptions)

Therefore, in this picture of total
darkness. ...

SHRI N. K. SANGHI (Jalore): I rise
to a point of order. s it proper on
the part of the hon. Member to bring in
such a thing and spread such a canard
and express on the floor of the House
that the Maharaja has been called by
the Congress Party and had been ask-
ed to join the Congress Party

MR. DEPUTY-SPEAKER: Order,
please,
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SHRI N, K. SANGHI: If the hLon.
Member ig going to make certain alle~
gations, I think he should have given
notice of it that he is going to raise
certain allegations on this matter so
that we could have seized of this
matter, Under the rules, it was re-
quired of the hon. Member that he
should have given notice that he was
going to make allegations against the
Government. . . (Interruptions)

MR. DEPUTY-SPEAKER: Since a
point of order has been raised, it is
my duty to settle it.

Now, in the first place, I must say
that Members should be restrained,
self-restrained. They should be very
sure of the facts before they make a
statement, because it is expected that
‘every Member speaks with a sense of
responsibility. That is one thing It
is expected of the Members.

Secondly, the rule of expunction is
used only under certain very limited
circumstances. Here, Mr. Mody 18
making a charge, may be a wild
charge, sgainst Government, against
the ruling party,... Whatever it is.
There are so many of them here.
They can refute with all the strength
they have, It would be inhibiting the
right of debate if we are to put all
kinds of obstructions on what the
Vlembers say. I leave it to the Mem-
ser+ to seitle the matter, not to use
the Chair for this purpose.

15 hrs.

SHRI PLOO MODY: Therefore, Sir,
we have a situation in the country
when there is total darkness, leading
to complete frustration. It is hoped
that everyone in this country is look-
ing for, Fortunately, that hope has
been revived, very legitimately, very
slowly but very surely by J. P. That
hope is being revived by the process
of creation of a national alternative.
That hope is being revived by all the
people beginning to see that there is
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a simple constitutional way by which
the oppression of this Government can
be set aside, If this is high tragedy
and it is high tragedy for some of
them, this is what has happened.

In this connection, I would like to
advise the Congress Party one thing
I was particularly keen that the
Prime Minister should be here be-
cause, wien I say things about her, I
would like to say things to her face,
not behind her back. Unfortunately,
she is in the Rajva Sabha and is net
even listening to me at the other end
of the line, It is this party, the Con-
gress Party, that has tv develop a
psychology. It is not the end of the
world if they have to sit on these
Benches. It ig not going to destroy
them. In fact, it will do you an eno-
rmous amount of good.

I would like to tell the Prime Min-
ister herself that she must make a
psychological adjustment that if she
‘is sitting here on this side, it not go-
ing to be the end of the world for her
because the way things are happen-
ing. .. (Interruptions). 1 beg of you,
Mrs. Maya, not to interrupt. Any
other voice I could have permitted.
But how could I allow her voice?

MR, DEPUTY-SPEAKER: You
know what Maya means? Maya means
mercy. And you are hcgging mercy.

SHRI PILOO MODY: Obviously, she
is a misnomer.

Therefore, I would like to appeal to
the Prime Minister to bring about a
change in her attitude, That is neces-
sary. I cannot see a situation in which
even if she is defealed at the pnlls,
the Prime Minister will get into her
car, drive to Rashtrapati Bhavan snd
give her resignation. That is why ~
want to persuade her in believing that
being in the Opposition is not the iast
thing in the world. There are many
worse things than this, Many of us feal
that it is much better to be here and
to have a conscience than to be there
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apd bave to putl a hat on their con-
gcience, Bo, the time has come for all
patriots to come together.

You hear a lot about the dilogue
that Is being suggested, The Prime
Minister hag suggested a dialogue. 1
suggest that she starts having a dia-
logue with her own Council of Min-
isters first. Thereafter, if she feels
gure of hergelf, she should have a
dialogue with the rest of her party.
Only afier having a dialogue with her
own party, sl canm approacat of for
a dialogue with the Opposition 1 can-
not see how one can have a dialogue
with the Opposition 1f one 15 not
prepared to have a dialogue with
one’s own Counal of Ministers
and one's own party Mr Dhana's
purge 1s welcome by us because Mr
Dhana's presence 1n the Council of
Ministers was an embarrassment to
the Opposition ' He was the only honest
Minister there and honesi Ministers

just don't survive Theretore, it was a_

very serious embarrassment and I am
glad that that anomaly has now heen
cleared up and rectified

Therefore, the real conflict in the
Congress Party, Sir, 1s between the
faction here and the faction there,

MR, DEPUTY-SPEAKER: Why do
you bothér about the Congress Party”
You can bother about your own

SHRI PILOO MODY You find a si-
tuation in which the Guptas—Bhupes
there and Indrajit here—-n  Parha-
ment, the Danges outside and Brezh-
nevs abroad have, in conjunction with
Shrimati Indira Gandhi and her
“Poppit" Congress Prasident, conspir-
ed to sell this country, by betraying
the people, to a certain type of iden-
logy. As far as the Indian Commu-
nists here are concerned, they are our
flesh and blood and we have to tole-
rate them in the hope of improving
them We hope that they will jmo-
prove and change their attitude.

But [ do not want a foreign Govern-
mént dictating to us what we should
be doing in this country And this
influence has been increasing day by
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day I do not know why, when in
1867 an inquiry was demanded as to
how American money was being used
in India, the report submitted by the
CBI to the Government on the use of
foreign money was never published.
If that report had been published. It
would have revealed a great deal

We know what *appened in the
Presidential election of 1960 ang the
Parliamentary election of 1971, There-
fore, instead of fighting off this *oreign
influence, the poor Prime Minister has
been purging her Council of Minisiers
of all Indians! And therefore it is
that those who do her bidding, sit be-
hind her and raise fictitious points of
order, But they know that the day
of reckoning 1s not far away—when
they will have to face their God.

I would like to say one thing be-
for I talk of the budget, (Interrup-
tions) The moral of the story is that
the Congress must follow somebody
and listen to somebody; and, there-
fore, somebody very close and dear to
them once said that “Swaraj means
not the acquisition of suthority by a
few but the acquisition of the capa-
city of all to resist authority when it
15 abused” ‘These words were said
by Jawaharlal Nehru and it is
Jayaprakash Narayan who is bring-
ing Swaraj to India

MR, DEPUTY-SPEAKER: You have
taken 35 minutes instead of 19, I can
give you two more munes; please iry
to conclude,

SHRI PILOO MODY: I don't know
whether I will finish, but [ will try.

Now, a few things about the budget.
Fine speeches don’t make good bud-
gets, I must congratulate the Fin-
ance Minister; he made a fine speech.

MR, DEPUTY-SPEAKER: You fave
made a departure {oday from your
usua] way of speaking.

SHRI PILOO MODY: Yes, [ do at
times.
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[Shri Piloo Mody]

If I may start again, the Finance
Minister made a fine speech, but pious
hopes and fine speeches do not make
good budgets. (Interruptions) If Mr.
Subramaniam is to be applauded for
a fine gpeech, he hasg to be condemmued
for not understanding it himsef, be-
cause everything that he has done in
his Budget is a negalion of what he
has talked about, I am surg that it
must have been some philosopher who
wrote his speech and some butcher
who prepared his Budget. I do not
think he was involved in it at all

What is the avowed objective of the
Budget Development. Will the Fin-
ance Minister explain {o us how de-
velopment would take place if the
security of our country, Defence. has
become a sacred cow and nobody is
supposed to discuss it to say that this
money is being wasted or spent other-
wise? I am told, because of the pro-
paganda that is being made by ihese
fellows—the CPl—regarding lifting of
the embargo on arms supply, that they
have even refashioned the Budget in
order to increase the Defence expen-
diture. But it is not merely money
that will do this, Somebody has to
sit down and see whether this is being
effectively used, and if the rest of the
Government is any indication how
money js being use, I think, the Def-
ence budget needs to be probed into
properly.

‘Growth’ is a word which is ana-
thema to the Budget. If there is one
thing that will not take place in this
country as g result of this Budget is
growth, As far as social justice is
concerned, this is merely a euphe-
mism, a word for describing the Con-
gress hegemony. It is a way of get-
ting votes for the Congress and no-
thing more. There is no social justice
at all,

He talks about thrusts in agricul-
ture and energy. Neither agriculture
nor energy has been provided the sort
of funds that are necessarv to brinz
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about the sort of development which
he talks about in his speech.

There are thinks like Compulsary
Deposits—Compulsory Deposits for
people of the age of 80 and 85! Why
don't you at least frame logical and
rational rules?

Take the question of khandsari
sugar, Out of a total of 7,000 units
employing 16 lakhs of people, three-
quarters of them have closed down;
that means, 12 lakhs of people are out
of johs. Why? It iz because the
compound system has been removed
and instead of that there is a 17§
per cent ad valerom tax on it, In-
creasing it six-foldl What about the
cost of its collection and the building
of godowns,

Then there is the question of power
looms. From Rs. 10 a loom, he has in-
creased the tax to Rs. 200. Who. in
his right senses, would increase some-
thing from Rs. 10 to Rs, 2007 Also,
the greatest incidence is falling on
units of lesg than four looms.

Thousands of people are employed
in the poultry business. I am speak-
ing now on the small scale things, leav
ing the big industry to handle him in
his Cabinet room, Fifty per cent of
the poultries are closed down because
of the pouliry tax which needs to be
removed.

Then, there is one per cent excise on
everything, One per cent even on
books. Have you exempted at least
books?

I do not think he understands what
development is. Development is large-
ly based on the dynamics of indivi-
duals and local communities, not on
your budgets, not on your plans, but
on the dynamics of individuals and
local bodies. It is the multiplication
of human energy that produces deve-
lopment. Governments can only sti-
mulate or stifie; they cannot create
energy. This Government, through jts
policy, has destroyed everything. Did
anybody do any thinking on that sub-
ject?
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The classical Marxist concept of
clags warfare wag not overcome at the
turn of the Century by philanthrophy
or charity. It was by the new tech-
nology that it was overcome. It was
new technology and electric power
that brought about the change, that
made it possible for people {o get
education, It was overrome by edu-
eation and the application of know-
ledge to work. That is the only way
to eliminate poverty, Has anyhody
given any thought on that? No. The
Government’s policies in all these
years have been chasing the imme-
diate problems in preference to pro-
ducing results. Concentration is funda-
mental to any developmentel eflort In
the short run, you wmay prevent a
‘collapse, but you have not solved any
problem, Therefore, in conclusion. I
would like to say that it i not wealth
that the Finance Minister needs; it is
vision that he needs,

SHRI M K P. SILVE (Betul): Mr,
Deputy-Speaker, Sir, I am slarting
with a vy serious handicap. The
distinguished speaker who has pre-
ceded me, has come out with a very
entertaining speech for the last forty-
flve minutes I take the hudpet dehate
a little too seroucly and I ronsider
that at least in matters which arc as
serious af a discussion on the budeoet
at a time when the country’s economy
is in such a precarious state and the
circumstances threaten the very sis-
tem of parhameniary  democeracy,
while discussing the budpet which is
one of the most important instruments
A1 revitalising our morihund economy,
I thout't “he minimum that we could
do here is to avoid what was worese
than Hyde Park Oratory.

1 only wish to submit to you. Sir
that if the distinguished speaker, who
proceeded me, Shr1 Piloo Mody, is
serious about the allegation, he has
made gbout the Barpeta elections hav-
ing been rigged—and if he is really
serioug in his allegations that what has
happened there is sheer mathemetical
impossibility, then I submit to him,
that whatever we may have done to
3010 L.S.-—10
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rig the election according to him. and
in saying so he is not only maligning
a very eminent institution like the
Election Commission nnd the people
there, but he is also showing a great
lack of confidence in our courts and
judiciary. There is the provision for
election petition. Ang if it 15 possi-
ble for im to say hefore thus House
with such confidence tha: our wvictory
is an absolute mathemetical imposei=
bility, it should be completely possible
for him to prove it before the court
of law to the hilt that the clection
had been rigged. It is no use making
mimiery, wild allegations and baseless
charges that makes 1t an extremely
poor budget speech.

Usually. he combincg humour with
some scense, but the thought that this
was one occasion where sense end
sensibility should have nothing to do
with what he was talking, excent n
the last few minutes, when he tried
io sav a few sensible things., Whether
we ggree or we do not agree--at least
we can adopt a serious approach in
the matter,

Coming to the menrts and demerits
of the budget proposa’s, if they are to
be collateq and critically examined
with some degree of objectivily and
impartiality, any erilic or any judge
will have to keep in mind two sup-
reme and two paramount inhibiting
factors under which these budget pro-
posals were framed by the Finance
Minister. The two sunreme {actors
were the estremely delicate phase
which the country’s economy has now
reached where it was utterly neces-
sary to ensure 1ihal the process of
stabilisation of the prices which coms=-
menced some time ago in Oclober is
duly maintained. It was in the midst
of this delieate  ¢ircumstance firstly
that the Finance Minister had to for-
mulate his budget propesals, that is to
ensure the stability ¢f the prices The
second inhibiting factor was that des-
pite very severe constraints on re-
sourceg of the country. there was im-
perative need to accelerate the pace
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of the economie growth without higher
deficit financing than he had to con-
tent himself with,

If these two inlubiting factors are
duly borne in mind 1n the context of
which the Finance Mimwter formulat-
ed his budget proposals, any sensible
eritic would say that with whatever
he has come out is possibly the best
in the circumstances.

I would hke to commence my obser-
vations on the Budget by formuluting
whal precisely are the tasks before
the Finance Mmister in the context of
the economy as it does exist to-day in
the country, :n the context of the
difficult period we have gone through
the 20 gruelliag months in which there
was a continuous spiral of rising
prices? What is the Finance Minister's
main task? What 1s the main chal-
lenge for 1975-76* In the formulation
of this challenge I cannot do better
than refer to what 1s stated in the
Economic Survev itself On page 5,
the Survey says:

“Nevertheless, the continuing con-
cern with problems of slability hss
1o be matched by selective stimuli
at strategic points, designed to raise
the rate of ssving and investment
in the economy. Unless the econo-
my grows, even price stability n a
poor country such as ours with elude
us. This 1= a measure of the chal-
lenge that policy planners will have
to face in 1975-T6"

Later, while evaluating the outlook for
1475-76, on page 51, this ver: challenge
is formulated and a lttle differentls,
in these words;

“In the short run, we have only a
hmited margin of manoceuvrability
in bringing atout a sharp accelera-
tion in the overall rate of growth.
Nevertheless, economic policy plan-
ners must grapple in 1975.76 with
the task of 1a15:ng the rate of growth
of natinrnal income in years to come
beyond the trend rate of 3 to 3.5 per
cent which seems to have hecome
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Gend, ' b
mmum&%i_ i
the unenviable lot of /Abe eegmom
in the last fifteen yoars:'

Only one mors quotation from the
report of the Reserve Bank of India
on Currency and Finasnce. It {5 ajro
while evaluating the siuation and the
challenac tur the ensuing year, In the
last sentence it 1s staled,

“While concerted action will be
necessary to step up exports as much
as possible, the major thrust of our
policy has cleaily fo be in the direc-
thon of 12ising rea] resources for
stepping up aomestic investment and
production.”

Therefore, what is it that Finance
Minister was called upon to perform?®
What was it that was necessary for
him, to meet the challenge, {o meet
the task that was ahead of him whijch,
by all standards, u difficult one, Flrat-
ly, supreme eiloris are needed to sta-
bilise the prices 1n the midst of known
imbalances which exist in the position
of demand ard supply of basic wage
goods ang in the midst of the morst
predictable certainty about the uncer-
tain agricultural production and food
procurement W.th these supreme
efforts are linked up the relentless
eftorts required to transeform Lhe
entire specturm of the whole economy
of the couniry and to vitalise the
same so that it becomes resilient to
pernicious forces, which forces have
caused the grea'est harm to the coma.
mumity as a whole, particularly to the
vulnerable sectiong of the community.
This could not be achieved without
making proper efforts to bring aboub
a rapid growth in the economy of the
country And growth cannot chme
about purely by making speeches in
the Parliament Growth, the concept
of which we lear about much there
days. will only come when there is
a maximisation of production and
oplimisation of efficiency in producti.
vity And that cannot come sbout un-
less there is = large investment, I
cannot think of a growth allround. of
sugmenting production or productivi-
ty. unless there is massive investment
and the massive investment itself



would gt tome uniess we mobidse
the tesources gnd the savings.

Shodi were the conflieting demands
on the Pinance Mmnister when he was
formulating his proposals to ensure
that he has to levy tax and yet not
to levy too much tax so that there is
no disincenlive to the people and also
that he docs not go beyond the marg-
nel Hmit for ceflcit finance and yet,
he had to find sufficient money for
planning and development. Therefore,
when he started fcrmulating the Bud.
get proposals, he found that already
in the year that is fo go by on the
31st March 1975 he would be ending
with a deficit of Rs. 625 crores, These
were his predicaments. These were
his difficulties and in the context of
this background, he had to formulate
his proposals end when he formulated
h!s proposals, he found that there was
a gross deficit of Rs. 464 crores for
1975-76 And to bridge up, part of
that deficit, he came about with direet
and indirect taxes and it 1s with that
1 propose to deal now.

Before I come to that, I happen to
read a criticism in the Eeconomic Times
and the same criticism was ieperated
by our friend, Shri Virendra Agarwal—
he promised to he here; yes, he is here
at the moment—the criticism ‘s that
the defiicit that the Finance Minisler
has worked out for 1975-76 in a sum
of Rs. 225 crores, after giving effect
to the Budget proposals, according te
the observations in the Economic
Times i3 a ‘jugglery of fgures’,
Economic Times stated as under. It
15 date 1st March 1975.

I would not hive taken care of i,
but it is an emnent and imporiant
financial journal It was repeated try
Shri Virendra Aparwal.

The Ecronomie Times says: “for
example he has concealed the rcal
siza of the overall budgetary deficil
for 1975-76. This is not Rs. 464 crores
but Rs, 704 crores. ie Rs 330 erirec
more. After tzking into account the
new fiseal messures the uncovered
deficit would still remain as much as
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Rs, B55 crores. The statistical jug-
glery includes the assumed credit of
Rs. 230 crores and re.cycling cf the
allegedly frozen funds of the order of
Rs. 100 crores.” It, theirefore, adds
to Rs. 464, R; 23C crores veing the
credit froin Irag, Iran and Abu Dhabi
in respect of the oil and petroleum
products which our country is going
to impori. Then there is an increase
ol Rs, 100 erores which 15 to be with-
drawn, fiom the deposits made hy the
employees awl Ircome Tax Act from
the Reserve Bank and to be used by
the Government of India and plus it
is stateq there is no budgetary provi-
sion of nearly Rs. 400 crores in respect
of six additional instalments of D.A
and 11 all th.s 15 added up, a net figure
of Rs. 1194 ¢r Rs. 1,200 deficit is work-~
ed out by the crities,

As a student of Accounts I am un.
able to understand the criticism of
this eminent journal, The answer is
simple. Rs. 230 crores is mo conccal-
ment of defieit as far as I am able
to understand. It is in thig year that
we 1mport petroleum products. We
will be selling them and this is the
money which would be credited to
our accounts. As and when the pay-
ments are made to exporting countries
they would come on the payment
side. It is quite simple, I fail
to understand where is the conceal-
ment, where 15 the jugglery.

As to the 100 crores this s the
money which has been frozen, which
15 mmmobilized, which is lymng with
the Reserve Bank of India. Now,
because of the improved posifion In
our economy, because of the greater
price stability this amount 18 being
withdrawn by the Government, 'The
original 1dea wag that this much
money must be withdrawn from circu-
lation so that the adverse effect on
account of disproportionate expansion
or the money supply would be neutra.
lised to some extent but because of
mproved position a part of froven de-
posits would be withdrawn for de-
wvelopment programme This amount
will be given to the employees or the
depositors as and when it becomes
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them and it will come on the
aue e Where is it that the

ht to be juggled?

AN HON. MEMBER: Is it ot the
liability of the Government?

payment side.
budget is soug

SHRI N. K. P, SALVE: It is the
liability of {ho Reserve Bank, Gov-
ernment will draw this money from
the Reserve Bank, As and when
it poys either io the Reserve Bank or
the assessee it will come on the pay-
ment side. Where is the question of

any jugglery whatsoever

As to the Rs. 400 crores D.A [ think
ihere has been so much of criticism in
the papers everywhere, I must take
a little time and point out what is
the Governments thinking on  this
matter. [ shall refer to the Budget
speech ¢f the Finance Mimster, But
Wwhy only in respect of Governmeat
employees should every price rse
be neutralised by giving added D.A.
ud mfinitum? The D A. has been paid
uplo 272 index. Now it 1g 334 ,r 385,
I am told. May be, Government 18
considening. To what extent it will go
on neutralising this sort of price rise
and why is 1t that it should only be
in respect of a very privileged class?
Therefore, Sir, this is what the Fin-
ance Minister has stated and I welcome
his appruach ond I do hope that he
will be able {, sirike hard bargaln
with the Government employees and
drive it home to them that it wonld
be at the cost of the less privileged
and under.yrivileged and vulneraole
sections only that any further D A,
can ever he paid After all what is
a budgetary ceficit? It is a lax on
the entire community ag such. If
this Rs. 400 croves is to he paid to
be paid to thc Gevernment employe.
©s, it will have to be borne by every-
one in the community. The Finance
Minister said that ‘In a country where
there is consicerable unemployment
and underemployment an excessive
pre-occupation with the current con-
Sumption of those who are fully em.
Ployed erodes investible resources
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and seriously affects thée pace at
which new empjoyment opportunities
can be created to alleviate the suffer.
ings of those who are unemployed’.

I hope this philosphy would be
borneg in mind when they carry on
the ¢ialogue with the Government em-
pluyees. In the end he says:

‘While I am, therefore, aware of
the hardship caused to \Govern-
ment emnployees by price rises,—'

1t is much gieatey hardship to those
wlip are non-Government employees—

*1 earnestlv hope that 1in our
forthcoming discussions the dear-
ness allowance guestion will be cont
sidered in ihe larger perspectivé.'”

Sir, nothing can be more delirious,
more harmiul, more pernicioug than
1o force the Gove:ument lo give to the
tune of Rs. 140l crores by expansion
of artiesficial ewrency. This is iy
reply to the widely-made critic'sm
regarding  {he jugglery in the Jlgures
of 1he Budgat, and about non-provision
vf the DA. which might have failen
due as a resalt of rise in price index.

The Finance Minuster, after taking
mto account wvarnous imperative. of
the economv, was able to make a
provision of Rs 5960 cror.s for the
plan. This 15 about 55 per cent
of total Budpet andg is 23 per cent
over what was spent for develop-
ment work 1 the last yvear. 21 per
cent of {otal hudgetl has 1o go for De.
{ence A voun.:y like ours cannot

fford 21 per cent on Defence exs
penditure. However, 1 earnestly
hope that sur ne:ghbours would soon
become our f-1cnds and in their eoun.
Iry and in our couniry we will be
able to divert ihess resources to better
usc which zre al the moment going
lo defence, ang that this would he
diverted for the emancipation of those
who are Lving below poverty line.

After these provisions the deficit was
still Rs. 464 crores which had fs be
reduced to Rs. 235 crores. And in tha$
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context the Finence Minister was cal-
jsd to make provisions and changes
in direct taxes and indirect taxes. I
will refer to direct taxes first. He
has not made any change in income-
tax of corporate sector or noncorpo-
rate sector except that in the corpor-
ate sector he has abolished the rate
differential in respect of closely held
industrial domestic companies, Such
companies were subject to the rate
of 55 per cent on the first 2 lakhs and
at 80 per cent over and above that.
He has raised the entife taxation at
60 per cent and thig is a very rational
change he has effecteq to bring it on
par with  widely-held companies.
However, I do want to point out that
‘the purpose of infroducing thig con-
cept of widely held companies and
the concept of companies in which
the public are substantially interesteo
and the structure of their taxation re.
quireg looking intg and requires re.
examination, These concent were
brought in so as to prevent tax avoid-
ance under a cciporate veil. Corpor-
ate taxations this aspect ig indeed im-
portanty which has to be borne in mind
by every resvonsible Government. I
hope the Finance Minister will find
some time for examination. I hope he
will take up the point and deal with
it in hig reply. The Finance Minister
should kindly examine whether the
monopoly houses are getting the wnaxi.
mum benefit out of these concepts and
whether or not they are able to amass
large amounts in thelr companles
whereas small entrepreneurs are for-
ced to fritter nwey their funds by
. way of payment of compulsory aivi-
dends. If they do not pay divi-
dends they are liable to pay a very
heavy penal income-tax. Smaller
entrepreneurs are mulcted with the
liability which is much higher than
those which are borne by monopoly
houses. While you have to protect
yourself against possible avoidance
of tax under a corporate well it has
to be ensureq that you do not intre-

duce concepts in flscal legislations
which may direcily or indirectly
help In concentration of more and
more wealth in monopoly sector.
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Income.tax in mnon-corporate sec.
tor is lett untouched by the Finance
Minister. Here he did not come to
the expectation of many of us who
thought that tax exemption limits
would be raised to Rs. 7,500.

It the Finance Minister has not bech
able to raise this limit to Rs. 7500. I do
hope that he might concede giving
some exemption which would raise
the effective Limit, of exemption, keep-
ing in view. the ever declining value of
the money. You may have Rs, 6,000
as the exemption limit. When the
purchasing power of the money is
decling so steeply, the limits of ex-
emption given to a person from direct
taxation must have a direct relation
or a direct nexus to the purchasing
power of the rupee.

In that connection, 1 may point out
that the Finance Minister proposed a
new section 8) FF in terms of which
he announced giving certain relief to
parents whose children are studying
either in colleages or are engaged in
technological studies—in postgraduate
courses. In that respect I want to
make one submission to the hon. Fin-
ance Minister. 1 am sure he will
concede my request. He has left cut
the schoolgoing children completely.
It is harsh on the parents who can
hardly afford education of the school-
going children who are not given any
relief. Relief for schoolchildren
must alse be provided. Let the deduc-
tion be made available to an assessee
who earns an income upto Rs. 12,000/=
per annum or let that limit be brougnt
down to Rs. 10,000/., 9,000/- cr
8,000/.. But let them be given de-
ductions—the parents—whose child-
ren are studying in schools and who
are really hardmt on account of the
inflationary spiral.

Sir, to be able to revive the capital
market, certain ircentives have been
proposed—the moest important incen.
tive and stimulus which has been
proposed by the Finance Minister is
the relaxation of declaration of divi-
dends above 12 rer cent In fact I
thought that on this announcement,
the capital investment market would
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react more lLiberally and they would
be more buoyaunt. But, that hag
not come about as yet. But, I do
ardently hope that when this legls.
lation is passtd the capital market wi_l:l
respond, !t is mot clear from his
speech whethar declaration of larger
dividend sbove 12 per cent will be
subject to upper limit of 33 1/3 per
cent of the gross profits or not. There
ig wide specuiation about it. I hope
that when he rcalise he will make that

clear,

SHRI INDAJIT GUPTA (Alipore):
You would like it to go above 331/3
per cent.

SHRI N. K. . SALVE: There is
a basic difference in your philospohy
and my philosopby. Our philosophy —
our party's philposophy—is that we
live in a mixed economy. We accept
the mixed economy as the very basis
of our natlonal policy. Therefors, if
the mixed econcmy is to exist, then
both the public end the private sec-
tors must function together; they
must coexist.

SHRI INDRAJIT GUPTA: Then
why did you take the credit to res-
tricting the uividend with so much
of hullabaloe last year? Now, you
are pleading for more.

SHRI N. K. P. SALVE: 1 have never
pleaded for this, You make it clear
whether it 13 subject to 331/3 per
cent limit or rot.

SHRI INDRAJIT GUPTA:. Why do
you want?

SHRI N. K. P. SALVE: So far as I
am concerned, I may submit that it
should have heen left tp the com-
panes to declare the dividend if they
so choose, It should have been left
to the companies declare any divi-
dends they want—but it should have
been frozen in the hands of the share.
holders. The shaieholders of zourse
should have the right to a return on
capital. Because we are worrled
about the investment market 1 do
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not know how they are going tp aug-
ment investment. Can there be in-
vestment without profit motive? That
may be 80 in a communist couatyy.
We are living m a country which 1s
not a capitalist country—but a comn.
try where we have Very highly re.
gulated economny, That is the basic
difierence Letween your philosophy
and  ours. Now, personady, .1
think that if it once comes in this
form that you can declare the divi.
dend but you cap pay it only after
the Act expires, then the declaration
js a highly tbeoretical consolation to
a shareholder. He geis no money.
He gets promise for Ifuture pay-
ments after the act expires.

SHRI INDRAJIT GUPTA; But the
money can be used by Government.

w

SHRI N. K. P. SALVE; That is
why I said that moneys which are
not meant for expansion of the comn-
pany must be allowed to be used
for payment of dividends. It must
be paid. Why should not the rhare.
holders get a return on them? [t is
profiteering and racketeering and is
diplorable. A reasonable profit is
the right of every honest entrepren-
eur.

Sir, the 'extension of tax holiday
on the new industrial undertakings
has been extended. It is & very
important cnange which the Finance
Minister has mude and to this Sbri
Indrajit Gupta will pay special atteu-
tion that to atiract corporate savings
into the higher priority industries,
exemption of inter.corporate tax has
been restricted only to fertilisers,
pesticides, paper and cement. T am
sure Mr. Indrajit Gupta wantg invest-
ments to come jnto these sectors. It
is a different tning that they g not
responde but the Finance Minister has
made certain efforts.

Sir, pesticide, has now been included
for initial depreciation, I happensd
to be the Chairman of a Select Coum=
mittee which dealt with this question
of initial depreciztion and at that time
the entire Belect Committes ‘wanted
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ieides fo be ineluded as an indust.
r;t:or inftial depreclation but the
Secretaries of the five economic Minis.
{ries of the Government of India stube
bornly opposed and maintained that
thig cannot be included for the purpuse
of initial depreciation. The Lureau-
crats have a funny way of working.
They Keep rules a8 supreme. Now,
the Minister has sald in his speech
that having regard to the importauce
of pesticides in our economy for in.
creasing agricultural produetion I pro-
pose to extend the initial depreciation
allowance “to fertilisers. This poliey
was opposed by the bureacracy six
monthe ago. It would have been bet.
ter if they had agreed to ut that time
'to this jdea of Initial depreciation. I
want another seuggestion which was
made by wus and opposed by the
bureaucrats to be considered by the
Finance Minister. It 1s that confining
this initial depreciation to industries
mentioned in the Ninth Schedule,
which are {ke core industries ang in-
dustries in backward areas; whether
the Finance Minister is willing to com-
sider that initial depreciation should
not be taken into aceount for consi-
dering the writlan down value nf the
assets in question,

Sir, a word about the indirect taxes.
Indirect tax net has undoubtedly been
cast very very wide and is going to
fetch Rs. 288 crores. But I submut
that the proposed enhancement of lives
1s exceedingly discreet and it could
bardly have beepn more restrained then
this, None of the items which go into
the basic wage goods has been touched
by him.

Sir, the Pinance Minister has come
out with a novel feature, The noyel
feature is the imposition of one ner
cent ad valorem duty but, as Mr. Mody
has rightly poiated out, what will hap.
pun to the books. The Finance Minis-
ter should give careful consideration
to this point. The second aspect is
about khandssrl. I am happy that he
has made {his change about khand.
sarl. Ag regards the levy on sugar
which ‘has been raised from 30 to 37.3
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per cent it is clear that it is aot going
to affect the poor man because this
does not affect 65 per cent of the pro-
duction meant for internal consump.
tion. It is only applicable to 35 per
cent of the total production and out
of that also 15 to 20 per cent would
be exported. in fact I would submit
that we have to ensure that a certamin
percentage is made available compul-
sorily for export quola, This is what
I have to submut about the direct and
indirect taxes. Sir, I am coming now
to the end of my speech. Sir, the pro.
blems in  our economy have arisen
because of four reasons. The frst of
them was that there was a grossly dis-
proportionate expansion of the money
supply. The second one was that
there was unsalisfactory production
and procurement of foodgrains in 1374,
The third one was, there was a steep
spurt in priccs of petroleum products
and fourthly, there was a sharp rise
in the prices of imports of essential
raw materials including that of food-
grains. We must avoid pitfalls with
our experience in the past and in that
context, I have the following sugges-
tions to make. My first suggestion 18
that, keeping in view that national
income is not growing beyond 3§ per
cent to 3.5 per cent, expansion of
money supply must he very strictly
kept within 23 per cent and could go
maximum up to 4 per cent only inder
desperate condit:ons My second sug-
gestion is that the public distribution
system all over the country must be
expanded and streamlined and all
essential commodities must pe distri-
buted in the next three years with
utmost efficiency by the public distr.
bution system so that the vulnersble
sections of the society which had a
very raw deal all these difficult months
are rescued from the clutches of the
wolves of the society, the profiteers,
the racketeers ond the hoarders, 1In
this context, I weleome the announce.
ment made by the Agriculiyre Minijster
about the wheat procurement at the
State level and I do hope thut the
policy of the {rade in foodgrains being
carrieq on by the State will be pursued
tenaciously. An  announcement has
been made that there Is a complete
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and substantial reversal of policy and
the trade in wheat would only be
through the monopoly Government
agencies. My third suggestion is that
for new industries in basic wage goods
and of mass cunsumption, we should
give Income tax exemption of total
income up to 50 per cent of capital
employed if situated in the backward
areas. The public sector must enter
in a big way to manufacture basic
wage goods so that in the next 3 w0 §
years, imbalance in supply and demard
of such goods become a tragedy of
the past. My fourth suggestion is this,
The searches and seizures by the
income tax authorities have helped
the de.hoarding process more than
unearthing black money. I must con.
gratulate them for this. Sometling
good has come oul of this. We shoula
streamline the working of the Direc-
torate of Inspection and Investigation
and encourage massive gsearches to
make hoarding most unprofitable ang
kindly keep smugglers out of business
as you have been doing.

Sir, nearly Rs. 20,000 crores are in_
vested in public sector enterprises.
Their working must be streamlined
and efficiency in  productivity aug.
mented so that in the next three Years,
they must start yielding not less than
Rs. 2500 crores annually to the Gov.
ernment, Without such return, mas-
sive resource mobilisation will never
be possible. The balance of payments
position is very disconcerting. The
Bupposed ncresse in export is illu.
sory. In 1874.75, in the first eight
months, while exports increased by
46 per cent, imports have increased
by 54 per cent resulting in adverce
wrade balance of Rs. 425. Indian goods
are one of the best and cheapest in
the world. Unimaginative monolithic
bureaucracy which exist primarily
for its own sake, with its ruthless in.
efficiency, cannot be trusted 1o Sfﬂ

oods abroad. You must device

our g to
tie end dyna.mic means

pragma i the next two

double your export in rtu-
vears. This is the greatest oppo

nity. We have tremendous ODDOT-

tunity for augmenting our exports.
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Then, Bir, procurement of frod.
grains is on the most unrealistic basis.
The procurement price of wheat must
be fixed at Rs. 125/- per quintal. Five
per cent income tax must be levied on
those agricultucists who have the bene-
fit of public irrigetion. If this is done,
we will be collecting Rs. 750 crores in
the States which can be used for sub-
sidising the food as well as paying for
our exports. Lastly, [ suggest this:
do not make laws, rules and ragula-
tions which most of the honest ani
responsible citizens are compelleq to
ohserve only in their breach. An
honest eitizen without an unreasonahble
greed must be allowed to survive
with honour anc dignity in soclety.
Without ensuring this the double
standards which we have adopted
will never disappear. Having done
this, imake corruption jand econummic
offences 'high treason against the
nation and punish the offenders
ruthlessly, irrespective of their status
and position.

SHRI INDRAJIT GUPTA (Alipore):
My friend Mr. Salve, than whom
parhaps the Finance Minister will not
find a more able and enthusiastie
advocate seems to be labouring under
the delusion that there is some sort of
‘ntegral link up between that documen,
which is called the Economic Survey
and the budget speech which is the
fiscal philosophy of the Government
and the budget proposals. He quoted
extensively from the Economic Survey
and I also propose to quote some
things which he quoted but for a
different purpose in order to show
that the Economic Survey says one
thing and the Finance Minister does
something quite the contrary.

Whatever else this Budget may be,
despite everything that Mr. Salve
may try to say, it is not a budget
tor growth. It is not a budget which
is going to lft up the Five Year
Plan out of the stagnation is which
it had found itgelf during the last
three or four yesrs. We bad zero
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rate of growth in agriculture and 1.8
or 2 ‘per cent rate of growth la in-
dustry. A budget of grouth meaus
that the process of prowth which has
been interrupted, in a very serious
way in the last two or three years
can be resumed. I am a fraid that
this budget does not inspire that hope
or confidence, that stagnation will be
broken. It is on the other hand very
much a budget which will allow
businessmen, particularly big busi-
nessmen of the organised corporate
sector to intensify their plunder.
The bhesic problems of the economie
crisis which we are facing need to
be very squarely tackled. I am
afraid that they ave sought to be ex-
plained away and the idea is pro-
pagated that they are more or less
inevitable factors and hence they
have to be accepted; within that
framework we must do whatever we
can. The whole outlook and philo-
sophy is half-hearted; it is a phillo-
sophy and outlook which has no
determination and will to break the
stagnation.

For example Mr. Salve guoted that
the Economic Survey had listed four
main factors which had made 1874-75
“a year of unprecedented economic
straing in the history of independent
India It lists them as: dispropor-
tionate expansion of money supply,
unsatisfactory production and pro-
curement of foodgrains, price increase
of oil and fertiliserge and, fourthly
“overall international environment of
inflation” The Iast two of the above
four factors, I am prepared to con-
cede, can be described, as indeed they
had been described by Government
leaders, as the so-called ‘global
phenomenon. Global insofar as they
refer to the capitalist countries, not
to socialist countries, What about
the first two factors. Are they global
phenomena necessarily? We have
no answer to it Disproportionate
expansion of money supply and the
unsatisfactory production wnd pro-
curement of foodgrains are the first
two factors. I cannot for the life of
me see how these are primarily
external factors at all. One of them
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flows from the credit policy of our
banks and financia] institutions. The
uther one flows from the retreat
which the Government carried out on
the question of State-trading in food-
grains in order to appease the rich
and affluent sections of the farmers.
There 1¢ nothing interrational or
global about it at all. It is because
Mr. Subramaniam's speech tries to
ignore or cover up this reality that
it does not give a correct or an
honest picture of the real crisis we
are facing. Dependence on food im-
parts to which he referred could not
be reduced simply by pumping in
new high yielding seeeds =and fer-
tilisers or pesticides or other inputs;
he laid so much stress on these,
Nobody denies these things if supplied
in adequate quantities to the farmers
would have marginal impact, But
this is a sort of what I might call
narrow technological approach. It is
devoid of any appralsal of the in-
stitutional and political obsticles im
the agricultural sector which have
become deep rooted in our economy.
For example, I should like to ask:
what percenfage of the farmers in the
country taken #5~4 wlole can really
take advantage of guch te chnological
inputs” There are certain areag in
the country where there are -~ertain
affluent people who can corner a
lion's share of the technical inputs.
If you take the country as a whole—
we are talking about boosting up food
production in the country as awhole—
what percentage of Tarmers can take
advantage of those technological in-
puts? There is a mass of poor
peasantry and the number of people
who are absolutely landless, eall
them agricultura] labourers or land-
less people, is growing from year to
vear. According to the Economic
Survey, the number of landless
people in 1961, 14 years ago, was 15
million; now it is 47.5 million. Even
if the food output goes up marginally
in absolute terms, where is the serious
attempt at procurement? A good
crop doeg not necessarily mean that
food comes within the reach of the
common man. Where is the serious
attempt for procurement by State
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Governments? The State Govern-
ments are loweririg their targets for
brocurement and admit failure and
say: we cannot get this much. I am
glad that Mr. Salve mentioned this.
There wag a question the other day
and Mr, Subramaniam could not give
& categorical reply; it related to the
extension of the distribution system
to the rural areas to protect the
vulnerable sections of the community
from the near famine and famine con-
ditions which were experienced in

so many parts of our country last
year.

16 hrs,

What about land reforms? What
about the actual distribution of the
surplus land, and thereby giving to
lakhs of people in the country cide a
more direct incentive to toil and pro-
duce? These are the institutional-
cum-political factors which have to
be tackled, and this cannot be got
round simply by saying that we are
allocating more money for seeds,
fertilisers and pesticides, This is what
1 meant when I said that there was a
dichotomy between what the Economic
Survey says and the kind of outievk
that is projected in the Budget.

The Economic Survey has said:

“There is considerable evidence
to suggest that India's agriculture
seems to have lost the momentum
for growth it exhibited in the late
sixties, and the production of wheat
which offered the greatest promise
has been declining since 1972-73."

Am I to take it that this decline, this
gtagnation, this lack of momeninm
has been due only to the fact that
enough technological inputs have not
been supplied? Or, is it due 10 a
certain progress which is taking place
in the country side where the fruits
of prosperity are being garnered by a
relatively sma)l handful of people and
impoverishment is growing, where
the institutional changes of bringing
about land reforms are pot being
carried out, where procurement is
being obsiructed at every steps?
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[SEr: IsmaQUE SamBHALY in the
Chair]

The distribution machinery in the
countryside is not there, it breaks
down at the slightest challenge.

Similarly, I am afraid that Mr,
Subramaniam has been silent on the.
question of the unrestricted or un-
desirable increase in money supply.
He has not said anything about the
deliberate stoking of the fires of in-
flation which is going on as a result
of the tie-up between the big vanks
on the one hand and bank credit and
the credit supply by the financial ine
stitutions on the other. What is the
use of shutting one's eyes to this?

This is one Government talking, I
presume, In yesterday's newspapers,
his colleague, Mf. Pai, is quoted in the
newspapers as having addressed the
meeting of the Opening of the Risk
Capital Convention floated by the
Industrial Finance Corporation to help
promotiona] activity. Mr. Pai is a
very important Minister of this Gov-
ernment, holding a very important
portfolio. This is what he is reparted
to have said at this Convention:

“Mr. Pai was highly critical of
the present attitufle and role of
financial institutions whose policies,
he felt, mccentuated the greater and
greater involvement of the larger
industrial houses. Mr, Pai was par-
ticularly ecritical of the financial
institutions playing safe and gravi-
tating towards larger industrial
houses which, he said, had the
facility of inter-corporate invest-
ments and ghould be able to look
after themselves better by drawing
on their own strength. These
houses, Mr. Pai said, raised very
little reseources from the market
and came constantly to the financial
institutions for loan assistance and
investrents, including thelr eqguity.
Mr, Pri said these policies have
resulted in the bigger houses receiv-

ing greater and greater importance
and they have begun dominating the
domestic economic and Industrigl
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scene. Since these houses claim
that they eéenjoy the confidence of
the people on the basis of their good
management and good dividend
record, they should have mobilised
resources from the general areas of
the people.”

This is what Mr. Pai says. If thus is
what is being done by the financial
institutions of the Government, the
same thing is happening with the
Banks, The ralsing of the bank rate
by three or four per cent which was
done cannot significantly curb the
denrand for credit so long as the price
and profit expectations of the indus-
{rialists and traders remain buoyant.
Credit trends show that banks are
unable and unwilling to prevent use
of credits for building 1nventories and
with-holding stocks from the markef
And this trend, now I wish to say, has
been further accentuated by what has
been done last year, Last year, re-
strictiong on dividends ané¢ gher
profits made by many companies led
to more retained earnings. Diwvidend
restrictions mean much greater iiquid
internal resources remained with the
companies, It is true, they were not
distributed to the shareholders but
neither have those liquid resources
increased utilisation of their capacity.
There is no increased spending to use
them for further expansion. These
retained earnings; what have they
been used for? Have they not been
used for purposes which are infla-
tionary in their impact? Then there
has been a recourse by non-banking
companies to raise deposits from the
market, This went on merrily. It
has caused fall in the bank deposit;
it has caused diversion of resources
from LIC, Unit Trust, provident fund,
ete. And these deposits which are
raised by the non-banking companies
are used for bitflding up inventories
which mre not subject to Government
scrutiny. This {nflationary trend {s
being allowed to go on aggravated and
get accentuated, And the plain truth
is that these big business men and
capitalisty are interested only in their
profit margin. They are not in-
tersgted in production as an end
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mind M;. Salve of what has the
Econumi» Survey said? It says that
it will be unrealistic to assume that
the major break ihrough in the rate
of industrial production is round the
corner because in India there is a
sheltered domestic market for indus-
trial products and the incentive to ex-
pand by cutting down cost and prices
ys very largely absent. In such an
environment even when objective
conditions are favourable to an ex-
pansion of output, there is often a
tendency on the part of industry to
rig up prices and profit margin by
restricting their output,” These are
not my views. This 1s what the Gov.
ernment Economuc Survey itself has
said. So whom are we fooling? The
whole legacy of the Budget has come to
what the Statesman has cailed
editorially this morning ‘Package of .
concessions’. The Stateman has very
approvingly written in its editorial
today that the Budget boils down to a
package of concessions. I am not going
into tax holidoy and all those things
which were listed by Mr. Salve in the
hope that they will placate them, they
will cooperate and like good boys will
g0 1n for more production and invest-
ment. What are we to do? Rub out,
forget all the bitter experiences that
this country has gone through in this
wonderful mixed economy. I am not
pleading for communmem here, You
cannot get communism or socialism
Iike that. But a mixed economy does
not mean that you allow one part of
the economy to do whatever it likes.

Now, Sir, let us see the jugglery
with #he high sounding anti-in-
flationary measure of dividend restric-
tion which was imposed last year, a
ceiling of 12 per cent. What is the
result of this? It has further encour-
aged wasteful ostentation and luxury
spending in the corporate sector
because more liquid resources are
lying in their hands. That is number
one, Number two, the corporate
sector used it in order to make a big
hullabaloo in the country which is
echoed by Mr. Salve that there is ne
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incentive to investment: Al] investment
hras been killed and, therefore, it must
be relaxed and, therefore Government
immediately must accept this argu-
ment., And now the higher dividend
declaration is to be allowed though
not to be distributed just now for two
years. Higher dividend to be allowed
at what level, nobody knows. He
asks a pertinent fquestion. Is it 23.3
per cent or will it go beyond that?
Nobody knows. The Government has
not taken the House and the country
into confidence. These questions
were asked of the spokesmen of the
Ministry in a Press conference which
was held immediately after the Budget
But all the detailed reports which
came out show that he did not reply
to that. It is true that the additional
amount will not be paid 1o the share-
holders just now but neither will it
be impounded.

SHRI N. K, P. SALVE: What do
vou think of removing the limit on
dividends and impounding the same
in the hands of the shareholders?

SHRI INDRAJIT GUPTA: Last
year a posture of equitable treatment
was struck: Onp the one hand, com-
panies will not be allowed to declare
a higher dividend. On the other hand,
the wage-earners and salary earnerg
must part with half of their extra DA
and additional wages which will be
impounded and frozen. What I am
trying to say is now whereas no relief
has been given to the wage and salary
earners, the dividend declaration
ceiling is being removed and that extra
money is left in the hands of com-
panies to be used as they like for any
purpose, which means more wasteful
spending and more inventory building,
but no corresponding relief on the
other side. I hope the hon. Minister
will explain this, Against these im-
pounded compulsory deposits from
wage and salary earners, Government
is gning to borrow Rs. 100 crores trom
the Reserve Bank, obviously to spend
1t It is @ funny thing. Does not the
Government's concern for restricting
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money-supply, which was the main
reason for asking the wage and salary
earners t0 make compulsory deposits,
sound a bit hollow when you find that
Government is going to take Rs. 100
crores as loan from the Reserve Bank
against those depsots and put it into
circulation? It is just a hoax on the
working people. The impounding
legislation was passed in July, 1974. At
that time the All India consumer price
index for the working class was 311.
In November it rose to 402. We would
like to know for what purpose the
wage earners were asked to make that
sacrifice. The subsequent stabilisation
of price index he has talked about is
illusory because that is a stabilization
from that level. We began with 311.
It went to 402. From there, if it comes
down to 400 or 399, you say prices are
being stabilised !

The inflationary erisis is a chronic
symptom of the present crisis of the
economy because it is basically a
capitalist economy. You have made
sure of only one thing. There is no
provision in the budget for DA for the
Central Government employees beyond
272 points. That I8 categorical. They
cooperated with you and agreed that
the DA due to them upto 272 points
would be put into the provident fund
ete, and they would not take it
immediately. But what happens after
272 points nobody knows. No pro-
vision has been made for it.

I come to the taxation proposals.
Rs. 750 crores are the identified tax
arrears, apart from the huge amount
of tax evasion which is going on
undetected. In spite of this, there
is a big boom in the central tax
revenue. Collection of revenue hag
gone up considerably and the whole
pattern of the new taxation proposals
is to give what the Financé Minister
called a stimulus to the organised
corporate sector, but fo cripple the
small-scale and unorganised sector mnd
even to cripple the public sector in
some cases, as in fhe case of copper.
What is your idea. You want to flnish
off the Hindustan Copper Corporation
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SHRI C. SUBRAMANIAM: You do
nobt understard it at all.

SHRI INDRAJIT GUPTA: Yes;
please explain !t, VYou want tr fleece
the common man through a fresh
round of price hike, These proposals
have been welcome by nobody but bv
1he monopolists, their journals ang the
stock exchanges. The reason is quite
clear. If we see the percentage share
in the total tax revenue of indirect
taxes, in 1650-51 the pelcentage shave
of indirect tax in the total tax
revenue was 56 per cent; in 1965-66,
it had gone un to 71 per cent and in
1975-76, it has gone upto 82 per cent.
The porcentage <hare of the direct
taxes has come down, in the same
period, from 44 per cent to 29 per cent
and from 290 per cent to I8 per cent.
No wonder, <ome people who are
liable to direct laxes are very very
happy aboui it

Asg i, oy additional excise dinties are
concerned. de pite whatever the offi-
cial spokesntan may say that they wilt
not mercdase pruey by more than one
per cent or twa per ecent and =0 on,
this exvreise 15 carized out every year;
we know 1t, Rut it dees put up nowees
all round and 1 does disturb the
common man'e budpet. He has also
a budget. Thé commbn mun has his
family bodget also and that budeet
is completely disrupted every time.
But even aTor this, the estimated
deficit finanemg, of course, will prove
illusory, as 1t had in the past, because
there will be no corresponding in-
¢rease in the supplv of gouds and foud.
The allocations which have Leen made
are, in 1cal terms. actually less than
last year's. If the allocations in
absolute terms are Increased by 20 per
cent or 23 per cent, it actually means
that you are giving less money than
last yeay, Bedawse i the meantime,
the prices have gone up by 30 per cent,
and therefore, there cannot be any
corresponding increase in the supply
of commodity and food to counter-
balanf® fhis deficit financing. In fact,
it will far out run the supply.
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dn not want to speak about
khandsari. Tt was mentioned here, I
am glad, by two speakers on the
opposite sides of the House I -have
also been 1eceiving alarming reporis
that the khandsari units are :losing
down What 1s the idea? The free
sale sugar you are taxing. AIl right.
Previously, yfu were taxing 30 per
cent free <ile supar  Then it was
made 35 per cent. People who cannot
gel enough sugar in the levy sale, that
is, on the rationcards, they have to
buy a part of their requirement of
sugar irom Ytne tree sale sugar ot
which the prices, of course, are being
put up. But why khandsari should be
taverd®” Then power-looms have also
been mentioned. WHy not alcohol?
1 do nut understand it Government
never seem= to he bothered ubout
aleuhol.

As far as petral is concerned, I
agree  There are afiluent people with
cars in ilusg country, apart {rom taxis
and scooters Lat us leave them ount.
But may I know one thing from you
and 1t is this? People who huave got
cars, doctors or other small people,
why should theyv have to foot the
petrel bill for Ministers® cars? This
inctease 1n price 1in petrol means that
every time the expenses on running of
thousands of official cars, staff cars,
Minsters' rars and so on will 2o up
and it is the common man who has to
foot that Wil He is being taxed to
pay that bill  Why should he do it?
These are hichly immoral things which
are being done.

There 13 one peicont ad vulorem
duty imposed on all other items which
are no{ specifically mentioned and oen
all production units emploving 50 or
more workeis. I plead with Mr, C.
Subruhmaniam fo consider thar whether
at least the smnil scale sector should
nol he left out of this. Why do you
want to cripple the small scale sector?
T do not know it boo’s will come with-
i this, Nobody has raised that point, T
don't think in any country of the
world, there is an excise duty on
books, It means a dety on knowledge.
Books are not actually manufactured
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that way. Of course, they are printeq
in the presses and published and press
comes under the Aefinition of Factory
Act. As far as 1 can understand,
books will be included.

So, Sir, I accuse the Finance Ministep
of producing a budget which will only
raise prices further but thereby will
de-stabilise the economy still further,
Now there are big advocates of destac
bilisation, as he knows, abroad ang
inside the country, whose whole poli-
tics) spproech end politice] obiective
is based on the theory of destabilisa~
tion. You know it very Well; so I dq
not have to spell it out, Nothing
could please them more than destac
bilisation. These external and in.
ternal forces, which are working for
destabilisation, have been spreading
more economic unrest and chaos in
the country. And they can be exploit.
ed by reactionary parties. I say thiy
budcel is the biggest assistance to JP'y
movement {hat can possibly be there,
All this mock fighting here by Shr
Piloo Modyv will not take in anybody,
Instead of fighting thic danger, voy
are helping it to grow. Instead op
seriously trying to hold the price line,
because you have got a certain bias,
it is making you put the burden on
the ordinary consumer and the smal]
businessmen, and to give a free rein
to what is called the corporate sector,
which is really the big business. They
are the biggest gainers from inflateq
prices. This will only bring thingy
to a more explosive point. Politically,
the explosive point is already coming
in this country, and this budget wily
not help {o improve the matters. In
fact, it will accelerate this crisig
further. Please look at it from thiy
point of view. It is these people whe
want that there should be destabilisa.
tion of the economy. And if you wan
to fight them, it has io be done nop
only politically hut vou have to [ighy
them on the economic front alen,

This budgét, as 1 said earlier, holds
out no hope of breaking this stagnution
of development. And if you ask me
“please give an alternative budget”
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Finance Minister, what would you
do?”, I am prepared to make some
proposals, i I am given another half
an hour to speak. But he knows our
proposals very well, We repeat them
every year on the floor of the House.
So, I am not going into that whols
list. But I will say one or two things
again,

For instance, structural changes in
the agrarian economy are necessary.
It has pothing to do with socislism or
communism. It is a question of break-
ing the relics of the old past, the
feudal obstacles which are there in
the economy. You cannot modernise
Indian agriculture simply by saying
“l will give you pesticides, fertilizer,
water and seeds”. though they are
no doubt imporant.

SHRI PILOO MODY: But let them
start with them at least.

SHRI INDRAJIT GUPTA: Then,
there should be effectivé check on the
growth of the monopolies, including
multi-national corporations. If it is
not done. you will never be able to
cope with this question of black
money, of losing resources, potential
resources which have been drained
out in so many ways. You will never
be able to do il and vou will never
be able to gel industrial development
by placating these gentlemen, who are
not interested except as far as their
profits are eoncerned.

Effective price controls and control
of the distribution system of essential
commodities 15 an absulut2 must, ag
Shri Subramamam tumesecll said 1 re-
ply to a question ths other dey. 1
have not gol a copy here but I am
sure he stands by his word, ‘There
is no other way of effectively checking
and controlling the price except fo
have control over the distribution sys-
tem, which will bring at least the
essentia] commodities within the reesch
of the common man at controlled
prices, fixed prices. But the implica.
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floris of bringing about such a distri-
bution system are very far.resching.
That means you will have confronta.
tion with certain vowerful vested in.
terests, Whether ynu ave prepared to
do that you must tell us.

There must be big and bold invest-
ments. Where? In the state gector.
But there your philosophy now, which
began by saying “no mere nationalisa-
%tion” ended up by saying that even
in the public sector some of the units
are prepared io sell shares to the pub-
lic,

SHRI PILOO MODY: A
policy.

sound

SHRI INDRAJIT GUPTA: of
course, you are compl:tely with them,
I know, This is where you unite
with them. That is the tragedy of the
whole system.

SHRI PILOO MODY: But they
would not do it because of you., If
they are prepared to be sensible, I
will support them. T am not asham-
ed of that.

SHRI INDRAJIT GUPTA: That is
the biggest certificate which wou have
got, Mr. Subramaniam,

SHRI C. SUBRAMANIAM: He says
1 am not doing it.

SHRI INDRAJIT GUFTA:- Kindly
do not go along this path which you are
taking, which is basically the part of
surrender to those interests who are
trying to blackmail you by holding the
economy in their grip, particularly the
industrial sector. And this way if
you now suddenly adopt this policy
that investment in the State seclor
must be held back, it does mot work.
We are not able to i1un it properly
and efficiently. Therofora, go slow on
this and try to cajole and persuaide
these private sector people to go and
invest more which they will never do
and they take the money from your
institutions and vyour banks. They
don't pay the bill
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Therefore, Sir, the broad outlogk of
this budget is totally a negative one
and disappointing one, it is not meant
for growth at all and therefore, I am
sorry to say thal we cannot support
this budget at all. There are many
things in the budget. If I pick out
them one by one it will take a lot of
time for me to discuss on them. But
I am talking about the brrad ottitude,
the broad philosophy, the broad pat-
tern of tax proposals and these are
surely negative ones, they are anti-
democratic and they are not demo-
cratic because the genersl majority of
people, the mass of peopla are being
hit and it is only serving the interests
of a few who are in any case trying to
hold the economy to ransom.

SHRI PRIYA RANJAN DAS
MUNSI (Calcutta South): Mr, Chair-
man, I welcome the budget on certain
specific features and in view of the
present difficult economic and political
situation. Sir, the budget as we see
it today, and the budget speech of
the Finance Minister in which he has
specifically expressed his own views
and the views of the Government show
that the country is trying its best to
check inflation on one hand and on the
other the enemies of our basic cronomy
on both the industrial and the agri-
cultural fronts. Sir, tha human efforts
like compulsory deposit scheme, anti-
smuggling drive operation and the
tendency of the Government policy to
control the expansion of money sup-
ply have to create an impact and we
cannot say at the moment that we are
prospering. At the same time, we
should not unnecessarily get disillu-
gsioned that we are doomed. So, with
these views I would like to make my
comments on the budget proposols as
placed by the Finance Minister on the
floor of the House. I just want to cite
iwo or three examples before I go to-
the detailed content of my speech
today, As from our own party, Mr,
Salve and as from the Opposition
party, Mr. Indrajit Gupta, have tried
to confront us with the issue of mixed
economy or no mixed economy. Sir,
with all the capacity that I possess in
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‘the party and in this Parliament, as
a completely committed soldier of the
gocialist movement, I van surely way
that the concept of mixed cconomy is
not one which implics that it is the
only means to achieve socialism, It
is onlv a process being tried as an
experimental measure.  We  should
isolate ourselves from it ultimately if
we have to achieve socialism andg it
should Le avoided from the scene of
our society.

With all confidence, T may quote
Pandit Neh:u and his dream  which
came to reabity, the spiech nol  of
1947 not of 1955, not the spcech where
he tried to emphusise on socialistic
pattern of socicty i Avadi and the
concept of democralic socicly in Bhu-
baneshwar but his speech of 1929 in
Nagpur., at the 44th So sion of  the
Indian National Congress, He sawd:

“I must {frankly cu'c_< that 1 am
a socialist and a repubheon and I
am not a believer in ¥ings and
Princess and in the eorder which
produces the modern kings of indus-
trialists whn have greater power
over the lives and fortuncs of the
men than even the kings ot old”

1 would also like fo quote another line
which will elinch this ar.ument of the
concept of mixed economy,

“But the balance has been and
is ternbly weighted un vne side and
to maintain this stalv: quo 15 to
sintain injustice and cxplottation,
The only way to 1ight is to do away
with the domination of one (lass
over another.”

If this, 1s the coneept o Pandit Nehru
in 1920, in 1875 when you are {acing
extreme inflation in the e.onomy and
the economic condilion as such is not
sound cnough, ag per the Budget
Speech of the hon Finence Minister,
I must try to cuggest with all my
capacity certain features whieh the
Government must try to adopt within
the framework of Budget proposals.

MARCH 12, 197%

ueni, Budget, 320
1076-76—Genl, Dise,

As regards the effective steps to-
wards Improving food situation, gs the
Finance Minister hag rightly suggest-
ed, we are all anxious about it, The
Finance Minister's Speech or his Bud-
get proposals give two piclures. One
is the mobilisation of the resources
and the other is to meet ihe gap and
to project a new picture of the next
year’s economy. These ontirely com-
prise a complete document of Budget
or trend of economy of ¢ country,

Resource mohbilisation through direct
and indirect tuxes and our effort to
gear up the economy should be the
things to give emphasis on develop-
ment of agiculture. When I hLear
the slogans. like, more production ol
food, more develnpment of agriculture,
I really get inspired, being a citizen

of a developing nation. Dut I do not
understand, when the Government

puts more emphasjs on drvelopmens
of apriculture, mor¢ production of
food and more assistance in the form
of pesticides fertilisers, etc, for the
growth of agriculture and for maore
production, why should the Gowvern-
ment keep qunrl?  Why zhould the
Finance Minister not make an exem
c15¢ to see that the resource mobilisa-
tion also comes from the agricultural
sector, through agriculfural  income-
tax in a very bic way?

1 say this because, now-a-dnys, it
is a faet that m Punph ind Haryana
which 15 called a land of freen revo-
lution or in the belt of Godavari and
Andhra Pradesh to which area Mr.
Reddy belongs, all persons possessing
20—30 acres of land are enjoying all
the benefits of  the Government,
whether in terms of power or irriga-
tion or fertilisers or pesticides. They
are growing more food, According to
the figures of the Reserve Bank of
India Economic Survey, it 18 not com-
ing to the mouths of the people for
not having effective public distribu-
tion system, not having o bold &hd
scientific procurement policy and not
having sufficient incentives to the
landless labour as Mr, Indrajit Gupta
said.
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1 think, it will further create frusira.
tion. The hungry people may get food
for today or tomorrow in the name of
giving food like doles by showing
sympathy or mercy. Again, the kulaks,
the rural landlords will wuse their
money in such a fashion that, ulti-
mately, another anti-smuggling drive
will have to be launched after, say,
five years. I say al] this because 1
have specific information. I ask the
Finance Minister: Ig it not a fact that,
as he is fighting against smuggling in
Bombay, Calcutta, Madras and other
places, there iz another smuggling
going on in the rural areas which I
will call as power smuggling? In
Bihar, Orissa and in Western
UP.,, you go and see and check up
from the Energy Minisury that there
is smuggling of power. At the rate of
not less than 30 per cent, smuggling
of power is being done deliberately
by those who are possessing 20—30
dacres of land. Who is to pay for that?
You are not at all increasing the rate
of electricity. It is kept as it is. I do
feel that in the name of increasing
food production, after 10 years, I do

not know who will be there....

SHRI C. SUBRAMANIAM: Any-
how, you will be there,

SHRI PRIYA RANJAN DAS
MUNSI: 1 do not know. Therefore, 1
would like to propose one thing. You
kindly look at the position. I would
like to clarify my point further. On
the basis of Jand tenurce system and
Wnq reforms, with sufficient supnort
Price and minimum wage poliey, if it
is done, I do feel that the production
would be more. How is deficit budget
to be met? Deficit budget is to be mel
by more resources. And how can
more resources be generated? It is in
terms of more production. And how
can there be more production. Unless
there is a self-sufficient economy; and
there are less imports ang more ex-
Ports. 1If there are less imports and
More exports, if there is more produc-
tion and equal distribution, then g selt-
sufficient economy can be evolved.
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I would like to say a fow things
before you today about agriculturat
resource mobilisation. The revised
estimate of Rs. 270 crores allocation
includeg Rs, 50 crores for the Agricul-
tural Finance Corporation and Rs 25
crores or so for the rural electrifica-
tion programmes and other things. I
have already spoken about power
smuggling in the rural areas and about
consolidation of the financial strength
in the rural sreas. The new Finanee
Minister will try to convince me that
more food production will ultimatety
incresge the national economy in terms
of distribution—the quality of distribu-
tion—and in terms of national growth.
But what I fear is that if, in this
year also as in the last year, the pur-
chase price and the fixed price of
wheat go up higher and higher, (I am
thankful to the Governmeni for res-
tricting the price of cotton) in no
terms will we be able to call off the
distaster which we will have to face in
the next four months. Already there
has started a sympathetic feeling for
those who came to Delhi with Jaya-
prakash Narain in a great procession.
Thev are getting encouragement now
a days and if the price of wheat and
other things go up, automatically, it
will further strengthen the hands of
Jayaprakash Narain. I entirely agree
with what Mr. Indrajit Gupta has
said in this regard.

So, what I would like to submit is
that the agricultural production pro-
gramme should be made more effec-
tive through the public distribution
measures. Otherwise, it will not help
us: it will help the hoarders and mil-
lions of people will furiher starwve.

MR. CHAIRMAN:
only 10 minutes.

Your time s

SHRI PRIYA TRANJAN DAS
MUNSI: You will have to give me
some time. I would like to say an-
other thing about a very important
ilem—about the import of petro-
chemicals, food-grains and other
things. How can we meet the budget
or the bill of imports? Of course, it
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is by the effective performance of
exports, This morning, while listen.
ing to the answer of the Commerce
Minister in regard to MMTC—why
petro-chemicals were not being taken
etc,—you might have heen thinking ag
to what could be the basic reason be-
But I would like to say that
there is sluggishness in the total out-
put of the industrial sector, Things
are not being taken—many things Jike
steel and other things. Day before
Yesterday, when I went to contact the
Steel Minister, somebody was coning
out—the General Manager of o tac-
tory—and he wag telling me that the
materials are not being taken because
the power for purchasing things is not
there. Without the purchacing power,
the right to purchage and the en-
thusiasm or incentiveg for purchasing
arc  not there. Therefore, at
the moment, if we are to remove
this problem, we have to take a look
at the position of purchasing power.
An example of global inflation had
been given and how it reflect< on
évery country. That is true, and jt is
a serious matter. In spite of the
.various steps taken by the Fmunce
Minister, the purchasing power cf the
people is still so low that they cannot
meet the bill of even 3 to 4 per ceny
of whatever is going to the markot at
the moment. Therefore, we must look
to the increasing of purchasing power,
The fertiliser bill is going up. I am
glad that the Ministry has allotted

suffleient funds for fertilisers, cte. But
why only Yor chemical fertilisers?
Why not for organic manure also”® If
we have the tendency to increace only
the import and production of cliemical
fertilisers ang if we ignore the orgnic
manures again the bill will po up and
in no casc the rural peasantry or the
agricultural people will got justice.
We have no funis nllotted for orgnic
manure. This is one of the defects
in the process of thinking of agricul-
tural revolution in this country.
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Now I come fo the unemployment
problem. It has been answered on
the floor of this House that the num-
ber of educated job-seeckers on the
live register of Employment Exchane
EBes as on 3lst December 1073 wag
3001.6 thousands and the number as
on 31st December, 1974 was
4032.2  thousands, The employ-
ment  generated in 1973  iyas
1198 lakhs in the public see-
tor, :n 1974 it was 1249 lakhs in the
tor, in 1974 it was 124.9 lakhs in the
public sector and 67.7 lakhs in the
private sector, You will be surprised
to know thut the nationalised banks
are taking much more interest in giv-
ing advances and loans for invest-
ment to the monopoly houses and the
private sector than to the small scala
industries. I have figures with me,
and if I had time, I could have ex-
plained it in detail. What ig going on
in the nationalised banks is not clear-
ly reflecting the policy of the Govern-
ment and the Ministry, Why 1 have
cited the unemployment oroblem is
becutise this 15 the basic problem, on
account of which people are going to
Mr. Jayaprakash Narayan's move-
ment; some voung people have beea
drawn there fur two or three days.
Of course, they know that they will
frustrate tham :lso, Even then, they
are going there. I am citing only one
example in this regard.

Regional imba'ance in the economy
is one of the important points for the
discontent in the nation at the mo-
ment. T can cite my own State and
Orissa in this regard. We had the
First Finance Comission, the Second
Finance Comunisgsion, the Third Fin-
ance Commission and the Fourth
Finance Commission. You will be
surprised to know about the peculiar
arrangement that was made by the
Planning Ministry, 1t was decided
that where the realisation wag high
and the population was less, no in-
centive should be given. At that time.
in my State the realisation was high
and the population was less; there-
fore, we were deprived of grants-in-
aid from the First to the Fourth Fin-
ance Commissions. When the Fifth
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and the Sixth Finance Commissions
camne, the .ecirion was that no in-
centive should beg given to places
where the populaion was big and
where the realisation was less, Now
in our State the population 1s large
and the realisation is less. Again we
are being deprived of grants-in-aid.
This is a deliberate attempt. T would
like to say that the nationalist move-
ment and the extremist movement
were started in my State not by the
blessings and the dynamic talk of Mr,
Mao-tse-Tung, but because of the
serious imbalances for which the pro-
posalg of these Finance Commissions
wera responsible, If it continues, I
repeat, it will r.ot only strengthen the
hands of Mr. Jayaprakash Narayan; it
will strengthen the hands of the right
extremists and the left extremists, To
avoid that, T wculd request the hon,
Finance Minister to see that the Sixth

Finance Commission do give equal
justice for all the States.

With all thesc feelings, 1 would
like to conclud: my speech I con-

gratulate the Finance Ministry for
their effective tole against the smug-
glers, But that cannot be stopped
unless they confiscate all their pro-
perties. I do not know whether my
friends frou: Andhra are here. Some
smugglers have been caught in the
Godavari area, They have a link in
the rura] agricultural belt also. There
are people who are shouting about
urban property ceiling and alse about
land reforms For your information
I would like to submit that many of
these kulaks ire now having proper-
ties in the urban areas; at the same
time, they have black and shady deal-
lings in the rural areas also. My ap-
peal to the Fiance Minister ig not to
be discouraged hy their shoutings but
take immediate stops for both urban
property ceilinz and land reforms so
that these people are trapped.

SHRI MURASOLI MARAN (Madras
South): Sir, I am very glad that the
son of Tamil Nadu has been given the
honour of presenting the nation's bud-
get after a long lapse of time. We all
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know that wherever Shri Subrama-
niam goes, he would leave a mark;
whether good or bad, that 15 a diffe-
rent thing. When he was Finance
Minijster of Madras, the budget of
Madras State crosseq hundred crores,
Here he came and the budget of Gov-
ernment of India has crosseqd the ten
thousund crores level.

I want to congratulate the hon.
Minister for the clear-cut identifica-
tion of the twin prioiities of food =nd
energy and for earmarking adequate
allocations, The question js, how is
he going to implement them? Had
we achieved what all we had planned
on paper. there would not be any need
for re-emphasising agriculture and
energy which are the very AB.C. of
development of a country like India.

In the Economic Survey, it is men-
tioned that the ycar 1974-75 was a
wear of unprecedented economic
strains in the history of India. If we
have a look at last year's Economic
Survey, we find the same words. This
has become the repetitive them for
the past so many years. Our economy
is out of joint not for this year, or last
year, but for the last one decade.

In this survey, it is stated that dur-
ing 1973.74, national income increased
by 3.1 per cent. I beg to contest these
figures We know that it is a quick
estimate of the Central Statistical
Organization. We all know, what
happened to the quick estimates of
Central Statistical Organization during
the wyear 1972-73. The Central
Statistical Organisation made a
quick estimate and indicateq 4 per
2ent increase of national income. But
what happened to that later? They
bad to eat their own humble pie They
had a re.survey and accepted that the
national income 1972.73 had declined
hy 9 per cent. I feel that they have
made a mistake because it is very clear
that during that vear. the official esti.
mate of food production was only 111
million tonnes. Now the Iatest figures
are 103 million tonnes. There is a
drop of 7 per cent. We are having a
minus growth rate or a negative
growth. Our national income has dec-
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lined. Absolutely and relatively our
performance is the poorest in Asia,
definitely poorer that that of China and
Pakistan, perhaps better than the war-
devastated Bangladesh.

Delay in decision-making at the ap-
priate time hag increased the costs.
For example, in my State, for the 4th
stage of Kundah Hy«dro-slectric
Scheme, there was delay of 44 years
on the part of Government of Indla to
decide whether generating machine
could be imported from Canada or
Russia. The result was that while in
1867, the cost was 119 lakhs, it has now
increaseq to 1154 lakhs, Then take for
example, Kalpakkam Atomic Power
Plant, It should have been ready by
1974, it seems now that it would not
be ready even before- 1880. It is said
that a change in the technical know-
how from Canada to France has caused
this delay.

The Finance Minister gets encomi-
nums from all other States because of
the budget support for the power sec-
tor. We, from Tamil Nadu, are, how-
¢ver, disappointed at the provision for
«eyveli Lignite, It is only producing
i million tonneg against the target of
.7 million tonnes. There is a pro-
gramme to convert the fertilizer plant
frem oil firing to lignite, but we find
that only five crores have been provid-
ed for the year 1974.75, whereag last
year, an amount of Rs, 44.77 crores
was allocated.

Take the case of the Tutlcorin Ther-
mal Station. The tolal financial re-
guirement is Rs. 119 crores and the
annual requirement 1g Re. 25 crores.
The Central Water and Power Com.
mission agreeg for Rs, 17 crores but
the Government of India allotted only
Rs. 6 crores in the next year. So, de-
finitely the first unit will not be com.
missioned in 1978. So also the second
unit will not be possible before 1979

Every Finance Minister who adorn:
the seat there in the Treasury Ben-
ches never forgets his S*ate. We had
the late-lamenieg Shri T, T, Krighna-
wmachari from Tamil Nady as Finance
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Minister. There are several public
undertakings even now which stand ss
monuments of his effortg here. Now, I
want to put a qQuestion to hon. Minis-
ter, Shri C. Subramaniam. What are
you going to do for Tamil Nadu? What
is going to be your contribution?

I have two suggestions. As he knows
well, we have used up our water
resources. We are far away from the
coal flelds. We have been demanding
that the Kalpakkam atomic power sta-
tion should be expanded, W, are
also demanding a second mine cut to
Support a thousand megawatt power
station. The total potential of
Nayveli will be 2000 miilion tonnes,

Experience has shown that we shoula
take a bold and telescopic view in these
matters. When I ask the Finance Mi-
nister who represents Tamil Nadu in
the Cabinet, it should not be mustaken
that this is an open call for favourit-
ism. In a federal set-up there is al-
ways a competition to grab resources
In fact, what I would implore the hon.
Minister from Tamil Nadu is to follow
the practice that was practiseq day in
and day in and day out by his other
colleagues from the States like Maha-
rashira and Uttar Pradesh. I do re-
member that during 1971 Andhrg Pra-
desh asked for a central assistance of
Rs. 77 crores but it got only Rs. 43
crores. Tamil Nadu asked for Rs.67
crores and it got only Rs 60 crores.
I would omly repeat what the States-
man of June 17, 1971 rag said:

“Maharashira askeg for Rs. 38 cro-
res but, for unstated reasonms....

These are the words used by the
Statesman,

‘..the Centre gave Rs. 49 crores.”
They asked for Rs. 38 crores but got
Rs. 49 crores. So also UP got Rs, 108
crores, the highest amount. So far
given, of central gssistance to any State
in India. The reason is very obvious.
The Finance Minister was from Maba.
rashtra and the Prime Minister is from
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SHA] DARBARA SINGH (Hoshiar-
pur): It is the largest State That
you forget.

SHR] MURASOILI MARAN Is not
thus favouritism practised hers every
day? That 13 why my request to the
hon. Fimapce Minister to pome to the
halp of Tamul Nadu.

BHRI VASANT BSATHE (Akols):
‘What iz the population of these States?

teq 1n the matter of raflway lLnes. For
example, he said that more than Ra.
8.5 crores allotteq to Tamil Nadu for
development of new raillways has
diverted to UP or Bihar during Mr.
Mighra's time (Interruptions) Of
course, the Minister Bag refuteq it, but
fhat 18 only for record purposes

i

I know regarding Tirunelveli-Kanya-
uneri railway line foundation was
Tsid in 1972 by .. less a person thar the
héh Mnister It 15 due for completion
A 1078, but i1t has not gone beyond
the foundation stone

SHRI VASANT SATHE You are
spoiling your case by bringing in paro-
chial considerations

SHRI MURASOLI MARAN You
are parochial

SHRI VASANT SATHE Fven if
you have 3 templation, you should not

SHR] MURASOLI MARAN Let us
fage the facts Here, where everybody
iy parochial, why should I not be?
There ig mo rationsle or logic in the
allocation of funds I am pleading for
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my State and I want my part of India

shoulg be developed ang enriched.

SHRI VASANT SATHE You say
that We will support you But don't
say that the Minister belongs to that
State, therefore, ‘do this'

SHRI MURASOLI MARAN. He
should follow the footsteps for his cole
léagues., This is what I wanted...

THE MINISTER OF FINANCE

(SHRI C SUBRAMANIAM) You are
not helping me
SHRI MURASOLI MARAN | know

the hon Minister 18 not such a type
We all remember the events of 1969. .

SHRI VASANT BATHE Actually
you are tying hiz hands even If ke
wants to do something for Tamil Nadu
as 1n that ease the charge will be thiat
he 18 indulging in favouritism

SHRI MURASOL! MARAN- By
he ghould be bold enogh to face that
charge likeg his other colleagues I
know the Finance Minmster was not of
such a kind During 1969 we had
drought and the Centre came in a very
big way to help At that time Shri
Subramamam 1ssued a statement that
everything was green in Tamil Nadu.
I could not expect any kind of favour-
itism  If he could not help Tamilnadu,
let him not stand in the way of what
Tamilnadu should get ultimatsly Ab-
solutely there 1s no congiderable pro
vision for the three steel plants In
the Hindu of 2nd March 1975 the fel
lowing hag appeared

‘“Work on the three new steel
plants 1n the south has been post-
poned for the time being because of
their long gestation nature, a
spokesman of the Union Finance
Ministry said to-day"

This hag come from the official spokes
man of the Finance Ministry The
DMK got the steel plant for Salem by
using the pohtical leverage during the
pre.ig?l pericq when Tamilnadu had
no representative m the Central Cabi-
net I know hon Mumster Shri C.
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Subramaniam is one of the god-fathers
of the Salem gteel plant. Now it seem

that programme has been postponed
not only in Sale but in other two =outh-
ern plants also. I have a doubt that
there is a conspiracy to sabotage the
souther steel plants. They are, in fact
the commitments of the Fourth Plan
But at fhat time the expansion of Tatas
was never contemplated. Suddenly, a
gentleman from Tatas joins the Steel
Ministry. Suddenly everything chang
es in the Steel Ministry. Even though
the Tatas have no ways and means and
the Centre have to finance the entire
operation, that was taken up on prin-
ciple. This ig the thin end of the
wedge. Ags Dasturs ang the Consulting
Wing of the Hindustan Steel were en-
gaged in preparing the project 1eport-
of the plants, the job was given to a
Japanese firm. Again Tatas wan‘ed to
modernise. Government stepped i and
the prices were almost doubled. It
Tatas are in difficulties or they aie no*
ib a position to modernise their plant:
the siraigh{ answer is nationalisation
But you did not do it. You natioaalise
Indian Iron and Steel Company. but
you did no{ nationalise Tatas, even
though LIC ang other public finance
institutions are holding 40 per cent of
the share.

Bir, Mr, Wadud Khan until yester
day an employee of Tatas joined th:
Steel Department. Then they sabotage
the steel plant. Expansion of Bhiai
and Bokaro was taken up I want 1o
put a guestion. Have you ever examin-
ed the comparable figures of expen-
sion of Rourkela and Bhilai? No, be-
cause you wanted to please the
Soviet lobby. Here, for this purpose
Wadud Khan is of very ideal type

because he hag two  face—once
face looking tcwards the Com-
munist Party—the Soviet Lobby

because he was a former card holder
of the Communist Party ang a¢ lhe
same time as a former employec of
Tatas he wag looking towards Tatas.
The result is that the southern plants
are postponed. Very soon, it will be
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General Managers of Vijay Nagar and
VIZAG are sitting her ein New Delhi
for the last two weeks. That is why 1
want a categorical answer from the
hon. Minister, what is he going to do?
Is he going to postpone or abandan the
southern steel plants? If gbandonment
or postponement happens during Mr.
Subramaniam’s period, it will be like"
the mother gtrangulating her own child.

Sir, regarding the overdrafts, the
southern States are not treated on par
with some of the northern Stales. On
21st February in answer to a gquestion
the hon, Minister saig ‘Giving over-
drafts Lo States are stopped completely.
Mr. Mavalankar put a question to
which the Minister said: ‘No sensi-
ble Government will ask for overdratt
and even if they ask we won't give'.
That was the answer given. There is
a news itemm which has appeared on
March 1 which says: ‘UP, and Bihar
have run.off overdrafis with the Re-
serve Bank of India. a Finance Minis-
try spokesman admitted’ The Minis-
ter said that nothing is there on 21st
February. This news item continuing
says: ‘The Reserve Bank of India did
not ang could not refuse overdrafts to
the States because of their political in-
fluence with the Centre’. This iz from
Mail. What happened when southern
States like Kerala and Karnataka
which wanted overdrafts last year?
They were refused, Kerala's cheques
were not honoured. They could not
pay contractors. They could not even
pay their employees.

17.01 hrs,

ISur1 DiNEsy CHANDRA GoswaMr i1n the
Chair}

1 do not know why the Minister rep-
Tied like that on 21st February while
answering the question. I want a ¢la-
rification from the Minister, as other-
wise, it would be misleading the House.

Regarding food subsidy there ig dis-
crimination, From 1969-70 to 1974-78
an amount of Re. 746 croreg have baen
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spent. This Is essentially for wheat.
During this year 1875.76 the Ministry
allotted Rs, 285 croreg for import of
food and it is essentially wheat, For
import of wheat the subsidy works out
to Re. 55.92 per quintal. In case of in~
digenoug wheat the subsidy workg out
to Rs. 4.98 per quintal. In the case of
rise, this is procured at about Rs. 125
per quintal on an average and this is be-
ing sold at Rs, 160 per quintal as against
an economic cost of Rs. 148.26, thus
enabling the Centre to make a nominal
gain of Rs. 1.74 per quintal. They
make profit in rice but at the same
time they subsidise wheat. So, in these
total of 7 or 8 years an amount of
HRs. 1141 crores have been gpent in
subsidising wheat and in  importing
Wheat. It is a very sensitive area.
Same concession ig not shown fo south.
Tamilnadu is one of the grips of
drolight. The Finance Minister knows
thig very well. We wanteg to import
food from Thailand; weg were told that
Thailand 1s ready to give and even
United Stales can spare some rice but
this was denied to us. While you im-
port wheat at huge cost to the ex-
chequer you subgidise wheat, why
should you not do that for rice also?
For a hungry person food is the first
essential thing. We have been {iold:
Change your food habits, It is very
difficult to change the fooq habits
overnight. This king of statement
will not be tolerated by rice eaters. I
want to put a question: Are rice-eat-
ers treated as second class citizens? At
least to create an impression among
the common man that they are treated
on par with wheat eaters, at least to
create the psychological feeling, I
would reqguest the Minister, let him
use his gooq offices to import some-
thing, let him get a token import of
rice from America or Thailand. We
have got the Finance Minister from
Tamil Nadu after TTK and Home Mi.
nister Shri Brahmananda Reddy,..

affer Rafail. Now we are having Shri
T.A, Pai in g very important portfolio.
It seems, it is thought that by giving
sufficiently higher jobg to these people,
thy people of Bouth may remain satis-

Genl, Budget, 334
1875-~76—Genl, Disc.

fied. Sir, we want a legitimate share
in the development fund of India. I
want {o repeat here what Shri Virendra
Patil said in the Rajya Sabha. I
quote

If the centre continues its step-
motherly attitude and ignores the
development of the South, then, in
due course, it will bave to pay a
heavy price for that.”

These words may be very familiar ip
ihe hon, Finance Minister. These are
the words uttered by Shri Virendra
Patil in the Rajya Sabha.

Agamn before the budget wag releas-
ed on 21st February 1975 a news item
appeared in the Ecomomic Times It
said that with their successive signs of
fond hope, indusinalists expect the
Union Minisier for Finance, Shri Sub-
ramaniam’'s budget to bring cheer to
the private sector. In fact, I think the
hon. Minister for Finance has not be.
lieg their hope, A bunch of conces-
sons has been proposed to them like
the restoration of tax holiday, exemp-
tion of intercorporate dividends deriv-
ed irom new companieg etc. Once
again the emphasis is on production and
not on soelal justice. Out of the tax
proposal of Rs. 288 crores, 278 crores
are due from indirect taxes alone. In
fact, he hag increased the levy on free
market sugar. Why? He has given
his answer in part B of his statement
that it is with a view to reducing the
consumption of sugar for less egsentlal
uses and releasing more guantities for
export. What ig going to be the addi-
tional export becausg of this effort?
He further says in Part A, that the
export next year will at least be of the
same order as this year. Is it not
contradictory? I hope the Minister
will explain the sitvation) clesrly. He
says that the price of levy sugar will
not go up. It is not so. "If will rise
and I want him to know that this will
earn g profit of Rs. 150 crores for the
sugar barons. In fact Mr. Subrama-
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niam hag made a fiscal history by levy-
ing 1 per cent advalorem excise duty
on everything produceg under the sun
in India. It is very clear that that is
in the nature of & multipoint tax. It
partakes the colour of turnover tax
also. In India half the goods are pro-
duced by the public sectorg alone. 8o,
due to the incresed cost, the profits of
all the public gectors undertakings are
likely to be reduced and the multiple
effect on price by the proportionate
excise duty will be felt next year. 1
would request the Minister to be selec-
tive in this item. He brought all the
commoditieg in the tax net. As Shri
Piloo Mody and other sald even books
have been included in the tax net. I
would request the Minister to
be selective. In this kind of im-
poit, by putting in an advalorem
tax of one per cent, he has
eroded intu the Iimiteq sphere of the
Stales also, Further, from the past
several years, almost every year, we
have been increasing the excise duty.
Wieneyer the Finance Minister 18 itch-
ing in {o raise the excise duty, nobody
has cald as to what is the effect of the
excise cuty on the pnice structure. How
much hag :t contributed to the in-
crease in prwes? So, it 1s hightime
that the Finance Mimstry should have
a call to study the ecffect of excise
duty on the price structure.

The private sector is now very
happy because of the concession given
by the Finance Minister. For example,
the tax concesslon is already extended
to hotels. It is nothing but prevertion
of priority. We all know that a four
crore luxury hotel is equivalent to the
construction of 8,000 low costs houses
of Rs. 5,000/-each. If you construct a
four crore Iuxury hotel, we are offering
the construction of 8,000 low cost hous-
es at Rs. 5000 each 'There are not
enough material and financial resour-
ces to build both the luxury hotel and
8,000 low cost houses. Sir, In the same
logic if we builg a luxury hotel, 30,000
poor indians will continue to be home-
less. Again H you construct Rs. 4
crore hotel you are postponing 1000
primary health centres. You are exten-
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ding the development rebate cances-
sion to ships acquired before January
1977. Recently Garden Reach Shipyard
Caleutta built & luxury liner at the
cost of Re, 64 lacs. It means we are de-
ferring building 2 ships for common-
man's travel. By the same logic if
you manufacture 3 cars at the cost of
Rs, 1 lakh you defer production of
one pasenger bus. If no further -dig-
tinction is made between luXury and
essential production, and between small
angd large houses or if income Inequa-
lities have lost their place in your eco-
nomic ageéndn or if public sector ig re-
legated to the background then it is
your duby to tell the country, What
is the Planning Commission deing? It
seems there is Plan holiday. The first
sear of the Plan has been irrevocably
lost. Where ig the Fifth Plan? It is
not to be seen. Formerly budget was
the instrument of Plan implementation.
Now, budget determines what the
plan should be. Now, we are
virtually on a Plan holiday
The only satisfaction is that the
Annual Plans are not discontinued. The
Annual Plan is nothing but arthimeti-
cal addition of allocations in the Cen-
tral and state budgets, What hap-
pened to the proclaimeq objects of
removal of poverty, self-reliance, zero
foreign aid, curbing of monopolies and
reducing inequealities? What happened
to your much adverilsed programmes
of employment and minimum needs?
The gllocation is either non.existernt or
negligible. The special nutrition
schemes for slum and tribal children,
rural manpower schemes, and national
loan‘'scholarships which have been star.
ted by the Centre with a lot of fanfare
are now continued by States without
any additional Central assistance.

I woulqd say that this budget rings
the deathknell of the ideology put ac-
rosg fo the people during the mid-
term poll. At the end I would Gay if
there ig no Plan or if there iz Plan
holiday then it is the duty of the Gov-
ernment to tell the House and the peo-
ple about it. I say to the hon. Miriis-
ter that there Ig dobut in our mind
that South har been neglected. All
tbe three southern ste€l plants “have
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been abendouned. You arg favouring
Btates like UP. ang Bihar by giving
thém overdrafts, We have doubts in
our mind. Even in your budget you
have sllocated a lot of resources and
heve subsidizgeg wheat but that conces-
sion has not been shown to rice. I
would request you to please clarify
chout Salem Steel Plant.

SHRI NIMBALKAR (Kolhapur): Sir,
I do not know whether I should con.
sider myself fortunate or unfortunate
for having to speak after and from
Tamil Nadu, But I assure you I will
net take the stand of the Shiv Sena.
Ingtead I will try to amuse with a
different kind of outlook towards this
budget.

Sir, every year my wile and I have
a treat on budget day. After hearing
sthe  prevailng Finance Minister's
speech for an hour or more, I collect
my bundle of papers and make a eline
for home, as far as possible avoiding
everybody. My wife greets me with
a2 bundle of newspapers dated previ-
oug year's 1st of March. In them I
read the comments made by my promi-
nent and not so prominent colleagues
on this and thet side of the House.
With due respects to them all, T thank
them for providing yearly material for
hilariousness  Without wanting to
ridicule anyone, Sir, after a period of
one year not only do the assessments
prove mostly maccurate but also some-
times farcical It 1s as if the mis-
chievous press reporters set us a trap
every year, and year after year some
of us fall inty that trap just to satisty
our vanitv and see our names in print!
Nor are we, Parliamentarians, alope
in this the so called financial experts
are, if anything, even worse' Whereas
the comments of the politictans run
along expected lines—the Opposition
baving a dig at the Government; the
Congressmen thinking that under the
given circumstances, no Finance Minis.-
ter could have done better—the ex-
perts insist on predicting with actual
figures, which prove hopelessly wrong!
For instance, last year the Finance
Becretary of the Department had the
gumption to say that the budget will
affect prices only to the extent of §
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per cent! He went wrong by a full
century—if he had said “} century”
he would have been more correct, for
the prices actually rose by 25 per cent.

On budget day, Sir, I take the entire
family to a treat to whichever happens
at the moment to be our favourite res-
taurant, since we know that |t will be
the last meal we can have there before
the prices go up further and the quality
of food deteriorates!

I there are heavy taxes on cosmetics,
Sir, then on the way home from dinner
I choose the most opportune moment
to tell my wife, with the best smile T
can muster, that she looks best in
natural colours! This year, however,
since my wife was present in the
gallenies to listen to the budget, she
Was able to surprige me by returning
the complment, “Well" she sald “I
know the prices of shaving cream and
blades will be also up this year, but T
think you will Jook quite all right even
with a beard" Well, Sir, much ag I
am thankful for a considerate wife and
much as I enjoy and respect the friend.
ubipofbothtbesbenker and Shri
Chandrasekhar, growing a beard ig not
exactly my cup of tea!

SHRI VASANT SATHE' That has
also become costlier now.

SHRI NIMBALKAR. Speaking of
tea, Sir, that 1s “the most unkind cut
of all” Just as the French would
not like their wine prices to go up—
they consider it g staple drink—gao,
nothing could hurt the Indian people
more than the taxes on tea, I would
lLke to remind the Finance Minigter
that once for raising the price of heer
by only one pPenning in Bavaria the
people of Mumch actually revolted, T
can only hope that this tax will bring
about no more than at the mogt g
storm 1b the tea cup!

At least one State has come round
to realise the wisdom of the kind of
taxes I have alway, proposed, and I
am thankful that my own State of
Maharashtra 1s giving the lead in this.
It 5 raiting tax for itg full-employ.
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ment programme; it may be described
as a “need-based tax”. Unfortunately,
including the salaried class alsg in this
is a move in the wrong direction. But
one thing is certain that Maharashira's
full employment programme will only
succeed if other States also join 1t.
and this can only happen if the Centre
takes interest not only by prowviding
funds, even more funds, but also by
persuading other States to adopt simu-
lar moves. The same thing applies to
the monopoly procurement of cotton
programme. The Maharashira Gov-
ernment would do well to have the
nearby States like Karnataka, Andhra
Pradesh and Gujarat follow the same
policy. Only then will they succeed.
Here again it is the Centre that must
take the initiative in unittng the States
for this purpose.

Some people have been wrongly im-
pressed, in my opinion, by the un-
precedented increase in the tax col-
lection of 1974-75. In money terms,
the Centre's tax revenues rose by 27

per cent over 1973-74. Hofever, the
average rise in prices between 1973 and
1974 has also been of the order of 27
per cent. Since from December 1973

v December 1974, the rise amounted
to 19 per cent, even with the most
optimistic estimate, the real increase
in tax revenues can be just about 8
per cent. This period also saw a rise
of 3 10 4 per cent in the yield of the
new levies, although it is as high a1
12 per cent in money terms. However
much any Finance Minister may use
his fantasy in inventing the new taxes,
the fact remaing that in 1965-66, the
Government had virtually exhausted
many new avenues for raising taxes.
It should, therefore, be obvious that
tax revenues can now be increased by
only raising industrial output. The
fortunate part of it is that the outlock
for this s by no means bleak.

Deplorable as it is, ever-increasing
reliance continues to be placed on
indirect taxes. The percentage of share
of indirect taxes to the total tax
revenue of the Central Government
which was 56 per cent in 1950-51, was
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71 per cemt in 1965-86, and is bound to
be about 82 per cent during 1873-78.
Correspondingly, the direct taxes were
44 per cent in 1850-51, 29 per cent in
1965-66 and only 18 per cent during
1975-76. The compound growth rate
in total tax revenue between 1874-76
and 1950-51 works out to 11.58 per
cent, the corresponding growih rates
being 7.63 per cent in direct {axes and
13.32 per cent in indirect taxes. Bet-
ween 1950-51 and 1960-61, the com-
pound growth rates of direet and in-
direct tax revenues were 5.27 per cent,
10.18 per cent and 8.27 per cent res-
pectively. The corresponding growih
rates in the 1960s were 11.8 per cent.
14.55 per cent and 13.61 per cent res-
pectively. I have always maintained
that indirect taxes invariahly raise the
prices of commodities and therefore,
turn out to be a huge burden on the
very poor in our couniry

Naturally, the {extile industry feels
very much let down because of the
taxation proposals which Lurden ihat
industry to the extent of R:. 49.10
crores. The increase in the compound
levy on powerlooms is Rs. 200; that
means from Rs. 10 it has gore up to
Rs. 200. I do not know whether it is
intended tfo destroy this inCustry al-
together. I must request the Finance
Minister {o reconsider thic aspect of
it. Also industry is going to produce
less cloth, There seems to ke a prag-
matic approach where rationalisation
18 concerned. Some realistic measures
to accelerate the growth of :nvestible
savings which might produce the an-
swer to the problem of rising prices,
inflation and shortages have been
introduced, though the budget 1o some
might appear on the whole to be
growth—and investment—oriented, I
must say that ultimately if 1 have to
pass any final criticism on this Budget,
it is that it amounts to being nejther
fish nor fowl.

SHRI SATYENDRA NARAYAN
SINHA (Aurangabad): The House
knows that we are passing through a
severe economic crisls. Prices have
no doubt come down a little in the re-
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cent t few months but the Econo-
mic g::vey has cautioned that it
ghould not generate & sense of com-~
placency that inflationary pressure had
peen contained. The Finance Minister
has also referred to this in his budget
speech. He had stated that inﬁationar_y
pressure had only been curbed but it
has not yet abated. Against this back-
ground the Finance Minister was re-
quired to present the budget prupos§1s
pefore the House. As I listened to him
I must confess that it appeared to me
to be a refreshingly new approach to
problems. The fone and tenor of the
budget speech was diflerent from that
of his predecessors’ but basically the
strategy and the measures io combat
$he problems facing our economy are
the same.

The Finance Minister has rightly
accorded priority to energy and agri-
cultural production, because agricul-
ture accounts for almost one half of
the national income. He has provided
a large allocation for agriculture and
he has expressed the hope that produc-
tivity would be increased and sustain-
ed at a higher level. 1 am sorry I am
unable to share the optimism expressed
by the Finance Minister. He was also
Food and Agriculture Minister. He
should know the snags in the way of
increasing agricultural production. In
the Budget speech he says that the
causes of the sluggishness in agricul-
ture had been analysed but he has not
taken the House into confidence. May
I ask: why is it that we have not yet
heen able to achieve self-sufficiency in
agriculfural or food production? You
will remember that since 50's,
ever sgince we embarked on
Planned development we have been
embhasising the need for self-reliance
ir lood production. We were assured
that we would be reaching self-suffi-
cieney by the end of the Second Plan.
But even after 25 years of Indepen-
dence, the beginning of the second
year of the Fifth Plan, we are still far
behind the goal. Why ig it that we
have failed? Is it not a fact that those
failures are responsible for causing a
certain amount of cynicism in us and
do not inspire confidence and hope in
the premises made by the Government?
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The Finance Minister has made large
allocations for agriculture. It was
Rs. 193 crores this year, :n the budget
for the coming year, we are going fo
have Rs. 270 crores. But mere alloca-
tion of large funds does not convey
an assurance that the tasks set hefore
us will be fulfilled unless we made
effective institutional changes in our
framework; so long as these changes
do not take place, the fear is that
success will continue to elude us. Mr.
Indrajit Gupta while commenting upen
the budget proposals and programme
for agricultural production also re-
ferred to the need for bringing about
structural changes. He emphasised the
need for speedy implementation of land
reforms. In my State I know that
almost all the legislations to bring
about structural changes in the 1ural
sector were passed more than 15 years
ago but they have not yet been imvle-
mented. The result is that the bene-
fits and facilities that are provided by
Government are availed of by the
affluent, the more resourcefu]l of the
farmerg to the detriment and neglect
of the smaller farmers; there is thus
sluggishness in agriculture.

Secondly, the State machinery also
has failed to provide the required in.
puts in time. Thirdly, the instrument
of execution is rusty. We cannot
afford to take an ostrich like attitude
towards the problem of corrupt.on
which has rendered the instrument
inefficient. We have got to see
whether the administrative apparatus
is a fit instrument to execute the pro-
grammes that we are taking up. If
bureaucracy is not imbued with the
same spirit, the results are iifficult to
achieve, They will present the yreatest
bottlenecks in the matter of achieving
higher production or greater results.

So, while on the one hand 1 appreci-
ate the determination of the Finance
Minister to revive the economy;
should like to remind him that he
must also look to the apparatus
through which he wants to execute the
schemes. Is it not a fact that Gov.
ernment’s cash programmes involving
massive expenditure had ended in
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crash? Is it not because of this that
the response of the people to the bud-
get proposals is not enthusiastic, but
hesitant, cautious, if not incredulous.
Therefore, my submission would be
that it is time that the Government
should get the top most priority. I find
changes that should be brought about
in the social structure and economic
structure so that whatever plans are
foermulated are executed without dilu-
tion of the noble ideals and objectives
set before the couniry. With regard to
agricultural production, I should like
ie make one more submission. In the
order of priorities, I should like to
make the suggestion that irrigation
should get the top most priority. I find
from the budget speech that it is being
proposed that each year a million hec-
tares of irrigation potential should be
created, My personal experience is
that il we concentrate on minor irriga-
tion, they give quick results. The
strategy of having clusier of tube wells
had yielded good results in the past.
There is need for taking up this pro-
gramme if you want to provide irriga-
tion facility” in a short time.

The Finance Minister has oprovided
for a plan outlay of a bigger size, 17
per cent higher than the current
year's plan. This is an indication
of his earnestness 1o impart
dynamism, to the stagnating economy.
This is as it should be. But, Sir, we
should look to the content of the plan,
its potentiality. In order to judge
whether this Plan is geing to help
solve the problems facing the country,
we have to see what is the potentiality
for raising the GNP. BSecondly, we
have to see to what extent this is going
to generate employment potential. We
are all aware that unemployment pro.
blem is becoming acute. Due to the
rise in prices and depreciation in rupee
value, I think, the number of persons
living below the poverty line must
have gone upto 55 per cent. It is to be
seen to what extent this Plan is going
to generate employment potential and
tackle the unemployment. Thirdly, to
what exient these Budget proposals
are going to reduce the gap hetween
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the rich and the poor. As far as I
have been able to see, I do not find
that these Plan proposals pass the
tests enumerated just now. So far as
the production aspect is concernmed, 1
have already sajd that there iz need
for institutional change in the frime
work. Secondly, with regard to in-«
dustrial production, although the . in-
dustrial production has registered
some increase, but I am afraid despite
the concessions given by the Pinance
Minister,” the capital market has not
been activated yet. And I 4o not khow
whether the kind of climate for sav-
ings and investment which the Finance
Minister wantg to create, will be
created. But with regard to Muc‘lag
the gap between tite rich and the poof,
Mr. Chairman, you will note that we
will have to look to thle taxation sapas-
ures. This year the Finance Minister
has not taken recourse to direct tax«
ation but in order to finance the Plan
of the size of 5900 ¢rores and odd he
has had to take recourse to indirect
taxation. Since 1956, we have been
depending far more on the indirect tax-
ation. The problem has been: how
you are going to control the prices,
contain inflationary pressure and gene-
rate requisite climate for productive
activity. I am afraid, the taxation
measures are bound to affect the
prices. The Finance Ministry spokes-
man has said that they are not likely
to affect the prices and the items which
have been taxed account for omly 11
percent in the total price index. But
they have ignored the effect of the
chain reaction. And, I would submit,
Sir, that the Finance Minister has 1o
be very very careful in ensuring that
the prices do not go up. With regard
to some of the items which have heen
brought Inty the tax-net this year, I
would refer to the innovative taxation
measure fo levy 1 per cent on unm.
specified 1tems produced by factories
employing not less than 49 persons in
the case of power operated factories
and more than p9 workers in the case
of non-power operated factories. It
has been referred to by Shri Piloo
Mody and Shri Indrajit Gupta that
this taxation measure will plso hit
hard the publishers of books. You are
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virtually going to fax knowledge and
education. We are glready far be-
hind in the matter of education, If
you are going to levy excise duties on
books, you can appreciate the hard-
ghip that will be faced by the school-
going and ocollege-going children. 1
submit for the consideration of the
Finance Minister that books should be
exeinpted from this tax.

Regarding khandsari, I em told that
compounded levy has been given the
go-by and fHey have been taxed as
other prodiicts. This has resulted in
the closure of some of the khandsari
factories and 12 lakhs of persons have
been thrown out of employment. I
invite the hon. Minister's attention to
this question also.

Finance Minister has said that
his attempt has been to contain in.
flationary pressure. The new imposts
are going to put up prices. There is
no significant reduction in the ex-
pansion of money supply, as I  find
from the papers supplied to us. De-
fieit finaneing of the order of Rs. 540
crores 1s already there because we
owe to the Reserve Bank Rs. 540 crores
during the current fiscal year and this
has to be covered by resort to deficit
financing. There is no provision for
payment of the additional DA instal-
ments which have already fallen due.
The Finance Minister said, he is going
to hold discussions with representatives
of the employees. But my fear s,
unless the prices are brought down and
the essential commodities are made
available to the employees at con-
trolled prices and the public distri-
bution system is strengthened, you
will be taxing the potriotism of the
employees too much. And if you have
ultimately make provision for ad-
ditional DA, the deficit shown in the
budget would become much greater
and again you may have to take re.
tource to deflcit financing. And, again
the prices will go up, upsetting all cal-
culations. If you fail again and there
is deterioration in the economy, the
political consequences will be grave.
My friends are obsessed with Jaya-
brakash Babu and his movement. You
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do not realise that Jayaprakash Babu
is in a way strengthening your will to
tackle the problems which are con-
fronting the country. You are not
able to deal with  your colleagues
against whom there are allegations of
corruption. You are not able to tackle
the administrative machinery which is
corrupt. Jayaprakash Babu is doing
nothing more than trying 1o streng-
then your will to act, and by awaken-
ing the people’s power and organising
it, he is enabling them to tackle the
problems effectively, if you fail.

AN HON. MEMBER: On
issue?

which

SHRI SATYENDRA NARAYAN
SINHA: On those very issues which
are confronting the country tfoday
and causing hardships, on account of
which the people have ricen in revolt
against you. You cannot take an
ostrich like attitude towards lhese pro-
blems and simply say, these are re-
actionary people and they are subvert-
ing democracy. You must meet them
squarely on the political ground and
take steps, so that we do not go on
suffering any longer. Otherwise, the
political consequences will he  very
grave for you.

SHRIMATI MAYA RAY (Raiganj):
Mr, Chairman, 1 rise to support this
Budget. As 1 walked into the House
this afternoon, I found the hon. Mem-
ber Mr. Piloo Mody holding the floor
of the House—and holding forth. Ha
was the personification of wind and
fury signifying nothing. Of course, I
musl confess that I do not belong to
the category of cynics and those pro-
phets of doom like Mr. Piloo Mody or
for thai matter, Mr. Indrajit Gupta.
1 found the content of Mr. Piloo
Mody's speech to be entirely political.
If he wished this forum 1o be used
for only political speech, he has cer-
tainly achieved just this, But if it
was 1o discuss economie issues, it was
absolutely and  completely negative
with no content at all right up to the
end, quite empty. In all other demo-
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cratic institutions, the opposition is a
responsible opposition. and they have a
shadow  Cabinet, That shadow
Cabinet earmarks personalities
who deal with specific subjects and
issues so that when that party comes
into power. those subjects and those
policies are .mplemented straightway.
That is how a democracy works and
that is how we wish our democracy to
work too. Unfortunately, what do we
see here? There is not a single policy,
foreign, economic or any other on
which they are umited and have a
positive programme to offer.

During all these days, we have been
hearing Jaya Prakash, Jaya Prakash,
Jaya Prakash. I do not believe in
“has-beens” anywhere; 1 look to the
youth for the future; I believe in it
their and their leaderships, and I look
forward, not backwards towards peo-
ple who have had their chance in life
and who 1n any case belong to an era
which died out long ago. Al I do is
to read whatl he has to say and all that
[ see is that there 1~ not a  single
positive economic policy or any nther
policy that :s put forward. There is
no policy ot any sort that he has to
offer. All that is propagated is vio-
lence, more violence and agitations
which has already cost one Life.

But then again Mr. Piloo Mody was
wrong in hi, fact. He said that the
Congress Party wag never in the Op-
position, Well, Mr. Chairman, the
Congress was in the Opposition in
West Bengal and we had a massive
majority ot 218 opposing us wilh only
35 of us after the split, 35 1n the Con-
gress opposit.on and 218 in the then
rulmg partv What did we -ee ag a
result of thut’ We saw the =same
thing. There were “words not deeds”
before they came inln power: there
were "words no! deeds after they
came 1nte power. And by that ex-
periment which has already taken
place, 1 would say that the country
has beea retarded, at least mv own
Btate has been retarded, for at least
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15 or 20 vears in the economic and
developmental field.

An, sow, 1 do not think that it is
really profitable to spend too long a
time on Mr. Piloo Mody's political
content. Ag I said. his entire speech
was negative and not productive, there
was nothing positive about it, if 1
may say so—I must thank Shri Indrajit
Gupta for lightening my task, =~ be-
cause he quoted Mr. Pai, I was going
to do the same. I agree with him,
Mr. Pai was entirely correct when he
talked about the working of the nat.
ionalised banks. I myself had ex-
perienceq this because when I had
gone to get loans for schemes for the
unemployed youths, I had to go from
pillar to post and from “Caesar f$po
Caesar”’, and yet the Government is
not taking notice of this predicament.
There 18 a proverbial saying in Bevigall
which says: “Teles mathai Tel®,

That 1s {o say, those who have al-
ready credit and affluence get further
credi? facilities. But when it comes
to these schemes for unemployed
youths, security is required. Where
are these boys to get their security
from? That is something that I would
request the hon. Minister to look into.
It 1+ not a question of divergence of
statements belween one Minister and
another. It is a question of the work-
ing ol one part of his Ministry, which
I would beg of him to look into, be-
cause we had already taken this matter
up with his predecessor, but nothing
has :mproved.

Again, Shri Indrajit Gupta might
have mentioned the fact, when he was
talking about the Central Government
employees, thal there are State Gov-
ernment employees also who are faced
with similar problems. Why should
there Le a disparity between the salar-
ies and the dearness allowances of the
State Government employees and thase
of the Central Government employees?
I just do not know why. But the fact
remains that these differences do exist,
and this is another factor which I
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think the Ministty of Finance should
look into, because 1 feel that the State
Government employees are doing the
same type of work, they are also the
limbs of the Government, they are
there to implement the policies of the
Government in power. 8o, I do not
see why there should be this disparity
in emoluments between the Central
Government employees and the State
Government employees. This disparity
should be removed. Therefore, I
would again earnestly appeal to the
hon. Finance Minister {o look into this
as a whole, I think Shri Indrajit
Gupta might have mentioned this, in-
stead of sticking to the topic of allow-
ances of the Central Government em-
ployees only.

Coming to the budget, there is mno
doubt that the Indian economy is fac-
ing the most difficult period. The
Fourth Plan has terminated with short.
falls, with enormous shortfalls, in a
majority of the Fourth Plan objectives.
The trenua for 20 years has been of an
average c¢conomic growth of 33 per
cent, lostead ol over five per cent
which was aimed at. Coupled with
this, we have a population growth,
which has kept a steady pace of over
two per cent, along with the shortage
of food, mounting inflation and, of
course, la~t. but not least the detri.
mental impact of the rise in opil prices.

Therefore, the economic situation
has to be viewed in the light of two
aspects—short-term  problems and
how they aie to be solved and the
long-term problems, keeping in view
the potentiulities of the Indian eco-
nomic situation, I, therefore, do not
for a moment envy the Hon’ble Fin-
ance Minister for having to deal with
the eccnomic management of this
country at this particular juncture,
and I do not minimise his difficulties
one hit. He has to  deal with short
supply and equitable allocation in the
background of shortfal] in  every
sphere; and notl to say the least, he
is besiegeC with chronic developmen-
tal problems common to all develop-
ing countiries.
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Therefore, the strategy that we
need is strong emphasis on food and
agriculiural production, along with
rapid indusirisl growth in core sec-
tors such as fertilizers, coal, steel and
power., At the same time, he must
not forget the maintenance of the
eccnomic services such as transport,
power, generation of employment
which las reached ignition point and
which 1 have which I have mentioned
time and again on the floor of this
House.

While dealing with incomes of the
populace; I want to say that it does
nol consist of merely Government
employees; there is a vast world out-
side, upart from the hard core of the
admirastralion, and their incomes
have 1o be looked into. At the same
time, there j¢ also the question of
improving the quality of the human
reources through, for example, fami-
ly olanning processes, These are the
bruader development issues which he
has 1o deal with.

Coming 1o the present budget, I
must admit tkat there has been a
reflection of the need for focussing
ecnnomic munagement on problems
of moduction and distribution, while
encouraging both public and private
enterprises bv giving incentives for
home consumption as well as export.
Nevortheless, 1 have some basie com-
plaints 1o make against this budget.
There has not been sufficient parti-
cularisation or emphasis about prio-
rities 'The incentives that have been
cffered are haif-hearted and diluted
and the emphasis on export has not
been sufficiently high-lighted.

The time at my disposal is short, I
have already been told that I will get
ten minuies: may be, with your indul-
csence, Sir, 1 can extend it to fifteen
minutes. Bui since the time avail-
able 13 short, 1 will stick to some
salient onints to which 1 wish to
draw tle sttention of the hon. Fin-
ance Minister.

The increase in Plan oullay for
1975-76 by Rs. 420 crores which
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roughly works out to 20 per cent,
over the revised estimates of the
previous year, reftects the determina-
tion of Government to maintain the
level of real investments,

As far =g the agriculture is con-
<erned, I would say that there is a
wvague attempt to give priarity to
Agriculture including seeds, fertili-
zers, 1Irigation as well ag to the
energy sectors, The largest increases
have gone to petroleum The amount
allocated for this sector is roughly
Rs. 1100 crores, for Coal-mining
Rs. 88.0 crores, for Fertilisers Rs, 84.0
crores and compared to these sectors
agriculture lhag only received Rs. 77.0
crores.

Now, this is where T join issue
vehemently, The Government while
recognising the extreme urgency Zfor
our economy to give a booster to the
rura] sector, once again follows the
same trend of iwenty years which
we find 1earing its ugly head in de-
moting thws sector. Why is it that
where between 70 per cent of popu-
lation-~and necrly 90 per cent of the
population 15 dependent on agricul-
ture—the Government thinkg fit to
davert only 3.9 per cent of the total
plan outlay hy way of investment in
this sector? Whereas industry which
supports only 18 millions in the orga-
niged sector accounts for 48 per cent
of the total plan outlay and Mr. In-
drajit Gupta helps it organising them.
What is, or can be the continued
justificalion for heaviey investmant
in industrialisations? Why are our
priorities go imbalanced? Has not
the Government yet recognised the
need to raise the living standards of
our rural masses? The demands of
the orgemused sector are insatiable
because they are vocal and they can
pressurize while 70 per cent of the
population—1 am talking of West
‘Bengal, 1 do not know about other
States, it may be 50 per cent or 60
per cent—are living below the pover-
ty line. The tribals, the Scheduled
Castes, the backward classea in the
villages cannot speak for themselves,
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foy they ure not organised, and they
&re not vocal and are unahle to move
the Finance Department which stands
firm on this issue like the Rock of
Gibraltar, Added 1ty this the flscal
policy in thg way of indireet taxes
hits them really hard because their
purchasing power js the lowest,
Therefore 1 would beg again of the
Finance Minister to revise his deci-
sion on this, This is not an empty
criticism that 1 am making and I
shall show you why.

The revised estimates for the year
1974-75, for Agriculture, was lower
by 2! per cent as compared to the
Budget Outlays for that year. Now,
this year the share of the agriculture
excluding tertilisers remains 8 meagre
8.9 per cent. It is only the allocation
of Rs 281.0 crores for 1975-76 for
fertilisers which works out to 11.8
per cent. That pushes up the overall
percentage of the total outlay in re-
gard to Agriculture. Therefore, on a
first reading, it appears as if high
prioritv is given to Agriculture, But
this is not so and there is no eventual
solution to the wvital rural economy.
Added to the shortfall of 21 per cent
ig a 22 per cent rise of inflation
which 1s gtill on the increase and it
is on the increase because we see no
signs of 1t letting up. What there-
fore is the actual picture on Agricul-
ture? And yet the Finance Minister
says in Part-A, page 5, paragraphs
2.10 and 2.12, and I quote:

“2.10, 1 wish to submit that the
jmiporiant feature of this Budget is
a clear-cut indentification of these
twin priorities—food and energy
with the supporting facilities—and
the earmarking of adequate funds
for the development of these two
sectorg in the first imstance before
taking up the claims of other sec-
tomll

18 hrs.

1 will not read out the rest. Then,
I come to paragraph 2.12, 1 quota:
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“In striving to stimulate produc-
tion in greas of high priority, we
have not lost sight of two other
equally important considerations—
one relating to the human and geo-
graphical aspects of production, and
the other, to the proper distribu-
tion of the goodg produced. The
needs of relatively weak producers
and backward regions will continue
to receive special attention and
support.”

How? There is complete vagueness
on this. How are these statements
compatitle with the figures that he
produces and those we get from the
Explanatory Memorandum?

1 am not going into break-down of
figures. I have them here. Figures
are always very boring. But I can
assure the hon. Members that they
are to be found in the Explanatery
Mcmorandum, That ig from where I
got the break-down of them.

The faces of poverty are multifari-
ous, Sir, unemployment, under-em-
ployment, inequality fin income dis-
tribution, these are the many facets
of this hidecug evil. The problem of
removing this evil is synonymous with
the problem of development and this
problem has been with us for the
last 27 years, since the birth of this
nation, us a free and independent
country freed from the shackless of
British imperialism. It is in this con-
text that I say that this Budget has
not gone far enough in regard to
agriculture.

The gecond disappointing feature
of the Budget is its fallure to provide
additional dvnamic and imaginative
jocentives for exports and failure to
provide fur improvement in capacity
utilisation. Do we not realise that we
rhust sell in order to survive and sell
like mad? There should be a cut-
back on all home consumption and
in oll luxury items, What percentage
of the population in this poor coun-
try of curs iz privileged to choose
3910 L.8—12
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their own brand of shampoo or soap
or toolhpaste, etc.? And why do we
bother about them in the context of
their contribution towardg the deve-
lopment and upliftment of our vast
millions?

This 1y a war that we are faciog,
os great and devastating a war, as
when we face territorial aggression.
In fact, it is more insgidious for it is
camouflaged in complacency. We
have been hearing speecheg from the
Oppositio,, side. They have nothing
to suggest except doom. Therefore,
we should go all out to produce for
export, This will generate the much
needed employment. This is some-
thing I have been saying time and
time again., Qur humun resources
are very great. They need to be
channelised &nd harnessed. Give li-
cences, finances and all {facilities,
freely at c¢very level, and bring about
a 1adical change in our export policy.

The export incentives declared
during the last {wo years have failed
to have any real impact and, in terms
of Volume, Indian exports have in-
creased by only 4 per cent per
annum, I have got it from authorita-
tive sources, the Abstract of Statistica
and other books. Immediately one
speaks of export, Sir, one has a pic-
ture of various people going globe-
trotting all gver the world and com-
ing back to give us that miserable
4 per cent increase in exports. There-
fore, clearly incentiveg of g more
contrete form have to be stepped up
along with home consumption curbs
within the domestic market.

Then, I was going to talk about
capacity utilisation. This country has
ng option—I realise it—but to draw
heavily from the International Mone-
tary Fund oil facility and to purchase
oil on deferred payment terms. The
long- term remedy les in improving
output and our export performance
of which I have already spoken.

Of course, there are silver linings
to the budgetary cloudg but I do not
think T have time enough to pay any



355 tienl, Budget,
1975-76-—Genl. Disc.

[Shrimat: Maya Ray]

complimenis to the hon. Finance
Minister. If you would like me to
sit down, I shall do so, Str.. ...

SHRI VASANT SATHE. Not before
yvou say scmething about that.

SHRIMATI MAYA RAY: ] would
tdy, there are some silver linings to
these budgetary clouds because the
Government have extended several
concessions to promote investments
and fo infuse new impetfus into the
sagging capital market, For instance,
the liberalisation of provisions of the
Dividend Restriction Act; extension
of tax holiday concession for another
five years after March, 1676; exemp-
tion from income-tax on dividends
earned ¢n inter-corporate investments
in priority industries such s fertili-
sers, pesticides, paper and cement, ex-
emption from wealth tax of equity
shares in new companieg engaged in
priority sectors

There has been a Press criticuam
vl the decision to raise the taxation
incidence on closely held firms, This
will affect only those Indian firms
which are controlled by family groups
and the magority of forelgn-controll-
ed firms. This, surely, has been de-
signed to expedite the progressive
dilution of foreign shareholding to a
leve! of 40 per cent as required under
the Foreign Exchange Regulation
Amendment Act, 1971
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Similarly, the GOversiment's deci-
sion to relex restrictiong on declars-
ticn of dividends in excess of 12 per
eent is censistent with the basie in-
tention of the Restriction on Coc-
porate Dividends Act, which was to
contain inflation through immobilisa-
tion of incomes for a specified period.

These are the better aspects of the
picture There are other features
also in the Budget which show a-teal’
anxiety on the part of the Govern-
ment {o deal with such gcute prob-
leims

I do not think you, Sir, want me
to pay any further complimentg in
view of the time running out

MR CHAIRMAN: You leave it
others

SHRIMATI MAYA RAY: With
these few words, may I thank you,
Mr. Chairman, Sir, for the indylgence
that you have shown me, and onee
again, I support thig Budget?

MR. CHAIRMAN: The House gtands
adjourned 1o reassembls tomorrow at
1100 am.

1808 hrs,

" The Lok Sabha then adjourned till
Eleven of the Clock on Thursday,
March, 13, 1975/Phalguna 23, 1806
(Saka)



